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THE VICE-CHAIRMAN (SHRI BHAS-
 KAR ANNAJI MASODKAR]J; This is a
common, universa] problem. Everybody’s
heaith is at stake. I am sure that the
Government will take note of it.

SHRI DINESHBHAI TRIVEDI (Guja-
rat): T would also like to associate with it.
Thig s very important. In my own
backyard the manhole cover is missing for
1 do not kmow how many months, I
have written leiters. 1 have told aboun
it personally laso. But nobody bothers.
Jt is a state of total anmarchy.
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+ CALLING ATTENTION TQO A MATTER
- OF URGENT PUBLIC IMPORTANCE
 Price Sitvation in fthe Country

" THE VICE-CHAIRMAN (SHRI BHAS-
" KAR ANNAJI MASODKAR). Now we
proceed to the Calling Attention on a
matter of urgent public importance, being
that of price rise,

SHRI GURUDAS DAS GUPTA (West
Bengal): Sir, T rise to call the attention
of the Mirister of Finance to the price
situation in the country ang action taken
'by Government in regarq thereto.

THE MINISTER OF FINANCE, (SHRI

" MANMOHAN SINGH): The price situa-
- tion, which js of immediate concern to
the people, turned out to be difficult in
1990-91, as inflation reached a double
digit level. The Wholesale Price Index
registered an increase of 12,1 per cent in
1990-91 compared with 9.1 per ceat in
1989-90, while the Consumer Price Index
registered an increase of 13.6 per cent in
1990-91 compared with 6.6 pe, cent in
1989-90. The major concern about infla-
tion in [990-91 was that it was concen-
- irated in essential commodities. and prices,
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r0se inspite of three good monsoons im a
row and hence three successive bumper
harvests. The increase in prices has com-
tinued unabated so far in 1991-92.
During the firsi five months of the cur-
rent financial year, until 31st August,
1991, the Wholesale Price Index has
registered an increase of 8.6 per ceat
as compared with 5.6 per cent during
the corresponding period last year. The
Consumer Price Index has registered an
increase of 6.5 per cent during Aprid-
July 1991 as compared with 6.8 per
cent during the corresponding period of

~ last year.

In general, we estimate the annual rate
of inflation on the basiy of a point-to-
pein’ change in the Wholegale Price Index.
The annual rate of inflation, so estimated
as on 31st August, 1991 works gut at 15.3
per cent as compared with 7.6 per ceat
on 1st September, 1990. However, such
an estimation does not take into account
inter-week variations in Wholesale Price
Index and is, therefore, not guite appro-
priate for analysing inflationary pressures
and trendg in the economy. As am
alternative, it is olso useful to estimate
the annual rate of inflation on the basis of
52-week averages of the Wholesale Price
Index as on a particular date. The an-
nual rate of inflation on the basis of 52-
week averages of the Wholesale Price
Index has registered a moderate increase
from 10.2 per cent as on 30th March, 1991
to 11.7 per cent as on 31st August, 1991
whereas the annual rate of inflatiom
increased from 7.4 per cent to 8.4 per
cent during the corresponding period last
year.

An analysis of the movements in  the
Wholesale Price Index for some essential
commodities during the period April-Au-
gust, 1991 shows that the prices of gram,
onigns, atta, mustard oil, coconut ail,
groundnut oil, vanaspati, dhoties and
sarees have increased at lower rates than
those during the corresponding period of
last year.  However, the rates of price
increase in the case of rice, jowar, bajra.
arhar, moong, masur, urad. potatoes, mik,
eggs, meat, fish, chillies, tea, sugar. eur,
salt and washing soap are higher tham
in the corresponding period of jast year.
The major concern about snfiation im re-
cent months, as in the preceding financial
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year, is that it is concentrated in  eSsen-
tial commodities such as foodgrains. vege-
lables, pidses. edible oils, tea, sugar, gur
and Khandsari. The acceleration in the
rate of inflation is also a cause for serious
concern because it has surfaceq inspite of
three successive bumper harvests and the
prospect of a normal mongoon this year.

inflationary pressures and expectations
in the economy have not surfaced last
month or this year. The buildup, in
recent years, is atfributable to the large
and persistent fiscal deficits whick have,
inevitably. been associated with a mone-
tisation of the bhudget deficits and an ex-
cessive growth in money Supply. The
problems have been accentuated by supply-
demand inbalances, as also imperfect
market structures, in some essential com-
modities. such as pulses, edible oils and
vegetables.  During the current financial
vear, the acceleration in the rate of infla-
tion max be attributable to: (a) a large
liguidity over-hang inherited from the
past, (b) the unavoidable increase in ad-
ministered prices of petrolcum products.
fertilisers and sugar as part of the fiscal
adjustment, (c) the serious constraint on
supply managzement through imports as a

result of the precarious balance of  pay-
ments situation, and (d) inflationary ex-
pectations on account of exchangs rate

adjustments in early July and the uneven
progress of the monsoon until late August.

Irflation hurts everybody, pariicularly
the poor. Therefore, the management of
inflation is the highest priority for the Go-
Vernment, The Governmen! have taken
importan: Steps to cutb the rising trend
in prices. At a macro level our strategy
to combat inflation is embodied in a subs-
tantial fiscal adijustment and fight Yimits
on monetary expansion during the current
financial year. The Union Budpet for 1991-
92 saeks to reduce the fiscal deficit of the
Ceniral Government by 2 percentage
poists of GDP, from 8.5 per cent of GDP
in 1991-8| to 6.5 per cent in 1991-92.
At the same time, the Reserve
Bank of India is implementing a strong
moactary discipline so as to mop up ex-
cess liquidity by restraining the growth of
money supply and the expansion of credit.
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In view of the recent price-output develop-
ments relating to foodgrains the mintmum
margins on bank advances against the
stocks of paddy/rice and other foodgrains
have been raised across the board by 15
percentage points; and  Selective credit
controls on bank advances agains; thg
stocks of wheat (including advances to
roller flour mills), which were exempted
from the credit controls, have bLeen re-
introduced with effect from 4th September,
1991. At a micro lepel, there is a more
effective management of supply and de-
mand in essential commodities. through
the public distribution system and  strict
action against hoarders.

Even in a most difficult fiscal sntiation
where the need tpo mobilise resources  is
accute, indirect taxes have not been  im-
posed on most essential commodities in
the budget presented to Parliament on 24th
July, 1991, Most of the Agro-based pro-
ducts have been exempted from excise
duties altogether, The price of kerosene,
which is an essential source of light and
fuel for the poor, has been reduced by
10 per cent, The price of diesel has been -
kept unchanged so as to protect the in-
terest of farmers, who use diesel and to-
pre-empt a rise in transportation costs, The
Railway Budget for 1991-92 has also ex-
empted essential commodities, such  as
salt, edible oils, foodgrains, sugar, fruits
and ypgetables from the 10 per cent in-
crease in freight rates,

The gathering momentum of inflation in
recept months is indeed a cause for con-
cern, However, 1 am confident that our
strategy for the macro management  of
the economy, embodied in fiscal prudence
and monetary discipline, would have a
strong deflationary impact on the  price
level, which would be felt after a shorl
time Jag. In this context, it is  impor-
tant to note that there is a seasopal pat-
tern to price behaviour. In every finan-
cial year., there Ts an increase in prices
during the first and second quarters, fol-
lowed by a decline in third quarter and
a slight increase in the fourth quarter. We
have, in a Sense, seen the worst on  ac-
count of the inflation during the current
financial year. Given the normal mon-
soon, inflationary expectatiors will ebb and
we should soon observe the seasonal down
turn in prices that begins in the third quar-
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“ter. The fiscal adjustment and the mone-
tary squeeze would strengthen and rein-
force the scasonal down turm in prices
during the period from October to  De-
cember, At the same time, as the balance
- of payments situation stabilises, the easing
of import restraints would not only facili-
tate supply management through importS
of essential commodities to the extent
feasibie, but also curb inflationary pres-
syures, as access to imported  inputs is
oradually restored. In conclusion. T would
like to stress that the  Government
continue to attach the highest priority to
bringing down the rate of inflation and
would continue to keep a careful watch on
the tuation.
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SHRI GURUDAS DAS GUPTA: Mr.
Vice-Chairman, Sir, the gtatement by the
hon. Finance Minister, T must admit, 18
a comprehensive cssay so as to explain
why there has been a price rise. There
have been instances of serious omissions.
There has been an attempt, T am cons-
trained to %ay, not in an honest way o
explain the present situation, In the first
page, first paragraph of the Minister's
statement. we were given to understand
that the present phenomenal price rise i%
as if it is a ragular phenomenon n  the
.country. This is where T dispute. Tt is

- true -that India is a developinz  country

which has never been free from inflation,
But it is also true that an economic enaly-
sis of the precsent.economic situation brings
.5 to an iInescapable conclusion that the
price rise which we are facing is a super
inflation which is absolutely  unchecked
and which is absolutely unprecedented
This characterisation of the problem b
absent. And therefre, in my humble
.-way of understanding, the hon. Finance
Minister is not .alive to the gravity of the
sitnation.
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Then, in the second page, it is states
that there has been an incerase of 10.
per cent as on 30th March 1991 and &«
11.7 per cent as on 31 March 1991 Ar
impression is sought to be given that the
rate of increase of inflation is  modest
Sir, 1et me quote one single example, The
whaolesale price index has moved  from
191.9 points on April 6th to 207.7 points
on 24th August which mezans that there
had been a 16-point increass in a spem of
several - weeks. And within a span ol
four days, just before the presentaticn of
the Budget the increase was fram 95 to
201.9 po'nts, Just before the presenta-
tion of the Budget, the rata of inflation
was less, around three per cemt. It went
from 198 to 201 points. You just com-
pare the present phenomenon with the cor-
responding period of last year. Last year,
during the period from July 19th to
Avgust 18th, there was an increase in the
wholesale price index - frm 179.5 points
to 181.2 points. In the corresponding
reriod last year, the whaolesal> price index
has moped very meagrely while in the
present current financial vear, there  has
been a phenomenal increase in prices in
seven woeks after the presentation of
the Budget, That is the stark reality. And
this reality that the prices noved so
heavily within- seven weeks after the pre-

sentation ¢f the Budget is nbyelutely
overlooked. = (Interruptions),
I am having more statistics, Therefore,

Sir, this is a statistical jugglery. This is
a comparison made to suit the interests
of the Finance Minister and the Finance
Minister is not alive to -the situation  at
all. While Fgting the canses for the

-inflation, nowhere you find the word ‘de-

valuation’. And at the end of the third
page, it ¥ stated ‘tight limit on monetary
expansion during the ourrent financial
year'. What is the tight monctary policy?
There has heen a study recently about the
liquidity conditon of the country. Tt
has been clearly stated that despite  the
Reserve Bank of India puiting  se-ious
curbs to contain the expantion of  the
liguidity, the supply of money fo the mar-
ket has not declined. On th- other hand.
the increase in the cost of loan, with the
Increase in the rate of interest the eco-
nomy has. become more high-’cosf-’:rien-
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ted, Therefore, the statement of the
Minister 5 stipshod, partial and it  has
-overlooked the gravity of the situation.

S'r, may I remind the hon, Minister that
‘this is a Government that has come fto
power with a clear assurance to the peo-
ple that prices will be stabilised.  Since
the hon. F'nance Minister did not contest
¢election, he might have forgotten the elec-
tion pledge. 1 am not hers to remind
him that the Congress catczorically stated
that in 100 days, prices will be  rtoiled
back. T do not go into that. But I must
say. that today we are discussing the most
major failure .of this minority Governmert
Maximum had been the price rise and
massive . had heen the scale of price rise
and most mystic and  mysterious had
#2ep the inaction of the Government,

Sir, the point is, the conutry today s
facing a 15 per cent inflaiion and  the
forecast is, we are heading fowards a20
per cent rate of inflation in the country.
Therefcre, the question arises why  the
price rice is so unprccedented as it s tak-
ing nlaes at ths preseny time aud why
it ‘s that we are mearing the rate of infla-
tion 2e¢ has been rzached in a number of
Latin American countries. Sir. what i3
also conspicuously true is the acceleration
of price- rise had picked up on the pre-
sentation of the Budget. During the
four wesks, there had been a four point
increase from 10.75 to 14.59 per cent. It
2ives lie to the claim which the hon. Finance
Minister declared somewhere clse that the
price Tise ‘s because of the belated presen-
tation of the Budget. We have a Gov-
ernment which seems to bz concerned
about .the price rise at heart hut -its hand
did not move and that s ths reason why
the Government fafied to tak= any stepto
curb inflation. Gone are the days when
there used to be a formal statement or
Titnalistic exercise of the announcement of
Anti-Price Action Programme. FEven that
is absent today. We have a Finance Minis-
ter who wants the nation to bear with in-
flation because that s the price the nation
should give for the development of the
country. We have a2 Finance  Minister
Wwho believes that it is 2 seasonal price rise
and ioflation 1is going to be halted with
the arrival of the new barvest in the conr-
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try.  Sir. lct me tell you very frankly

that it is neither seasonal inflation mor a
deiayed Budget inflation. It is an infla-
tion largely due to cost-push element,
It is an inflation due to speculation. No-
where in the statement you will find the
word ‘speculation’. The salaried emp-
loyees, the fixed income group and the
wage earners are the worst hit and  the
people living below the poveriy line  are
in a state of devastation. The nation
wiil have to bear inflation. T agree with
this, But my point is, to what extent the
nation can bear inflation?  According to
my undcrstanding that limi¢ has been
crossed and we are on the point of a
disaster. May 1 submit, Sir, it is not
ths purchasing power of the common peo-
pl= that has been eroded, it is the poli-
tical ared’bility of the national leadership
that has suffered serious erosion. Sir,
the protagonists of free trads and Jiberali-
sation have clearly g'ven the signal and
the signal is that the country is moving
towards a new economic grder and it is
a frec trade market and therefore, it is
going to be free for all. The speculators
and the business communitv wha dominate
the market because ours is a sellers’ mar-
kat. have (aken the signal tha: they can
indinige in spezculation and the  Govern-
ment, true to its philsophy of non-inter-
vention, shall remain a %ilant  spectator,
That ‘s why T say that the failure of the
Government to take action against infla-
tion iy an act of commission and can be
attributed fo its new philosophy of non-
intervention and automatic adjustment of
free ‘market economy.

THE VICE-CHAIRMAN (SIIR] BHAS-

KAR ANNAJI MASODKAR): Please
concluds.
SHRI GURUDAS DAS GUPTA:

Please give me 5 few minutes.

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): There are
so many speakers. I just want to see that
the time is adhered to.

SHRI GURUDAS DAS GUPTA: T am
not repeating the point.

THE VICE-CHAIRMAN (SHRj BHAS-
KAR ANNAJI MASODKAR): I am not
saying that.
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SHRI GURUDAS DAS GUPTA:

Therefore, the point is, the Budget is the
villain of the piece.  You have adjusted
the price mechanism to pay for the esca-
lated import bill of petroleum and  that
esclation of the price of petroleum  has
inflicted a grievous injury to the national
economy. My point is, instead of resorting
to hiking the petrol price, the Government
Should have resorted to rationing  and
selective control because in an inflationary
situation, monetary measures cdo mnot ulti-
mately pay, Sir, in my opinion, develua-
tion had been deadly, had been disastrous
and now it is thre accepted iruth that deva-
Juation has pushed the cost effect seriously
in the economy and as a resolt, there is
inflation anq inflation on itg part, threatens
Devaluation has released the forces  of
inflation and inflation on its part, threatens
the so-called gains of devaluation, As
a result, there is a tendency and there is
a talk going on in the corridor that the
Government may have to resort to ano-
ther phase of devaluation fto protect the
devaluation itself. The consecutive 5sale
of gold, the successive doses of devalua-

tion and the wide open Budget, have
created an impression that this Govern-
ment i in panic and the economy  has

turned insolvent and the Government of
insolvency cannot act firmly, Therefore,
the weakness of the Government has given
strength to inflation. The price situation
is serious and I believe only monetary niea-
sures, only having a holy faith in the eco-
nomic adjustments of the open market
forces shall not bring about an appreciable
change. 1 have already made my submis-
sion in this regard and what the recent
study has been about the liquidity condi-
tion of the country. Therefore, T believe
that despite the Reserve Bank taking ac-
tion, there is not poing to be containing
of the liquidity situation in the country,
it is going to make the  economy high-
cost. Again, our hon, Finance Minister
believes that this is a seasonal inflation
and with the arrival of new harvest the
sitnation is going to be changed. May
I tell you, Sir, since 1987 there have been
occasions when there have been spurts in
the prices of foodgrains despite the coun-
try having good monsoons and bumper
crops? Therefore, the proposition does not
hold good that with the arrival of new
haryest the seasonal inflation is going to
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be halted. My point is we want an active
Government, a Gopernmeni fo intcrvene
to curk price-rise. We want the Go-
vernment to control speculation, We want

the Government to put down heavily ile-

gitimate trade, haarding and hlack-mar-
keting. We want the Goveirument to
introduce selective controls. We want

the Government to cut dowrn civilian con-
sumption of petroienm. We want the
Government to reduce air-traflic. The
country is so poor that in a sitnation  of
runaway inflation it cannot afford the air-
traffic in the way we are having today.
Sir, it is not reliance om monetary policy
and holy faith in the self-adjusting econo-
my that can change the present situation.
Therefore, we want active State interven-
tion. The nation needs austerity at  all
levels. Non-productive and npon-Plan
Government expenditure must be cut dewn

by Rs. 1.000 to 2,000 crores. TForeign
travel by high-profile dignitaries  which
costs the nation Rs. 500 to 600  crores
must be drastically cut down. May T

submit. Sir, that we need to give a fresh
look to our Defence expenditure? Whe-

ther you agree with me or not_ it is {ime
for us to give a fresh look to our  mna-
tional orioritics, 1 believe that defence

expenditures should be given a fresh look.
The frontier cannot be strong if the rear
in the country is hungry and weak.  Sir,
it is time for the Government to take into

consideration the parallel economy, the
parallel market, the hundi market, the-
hawala market. It is time for the Go-

vernment to come down on them heavily.
Sir, T understand, ] agree that the coun-
try is passing through a <¢risis and  our
crisis is ageravated because we are livirg
in a unipolar world, Can you Survive if
the nation does not ficht for its survival?
The fighting psychology of the  nation
cannot be built if the Government defibe-
rately inculcates a psychology of frustra-
tion and helplessness.  On occasions Go-
verninent had been nassive and this passi-
vity was interpreted as a Sign of helpless-
ness. With a weak and helpless Govern-
ment and with its total passivity the peo-
ple of the country cannot be asked to
fisht.  Therefore, Sir, I believe that this
is a situation where the Government must
be run with a commitment. T  believe,
the Finance Minister will kindly agree.
There might have been mistakes in  the
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past; I don’t disagres. I agree that the
economy should be restructured,
2.0 T agree that it must be put in

line with  the interrational
development. But the point is
that you cannot discard our
national legacy. Sir, this Finance

Minister has Jost his credibility to a great
extent because it is under his stewardship
that the country i heading towards such
a crisis, But let me tefl you, Sir, he might
haye lost his credibility to a very great
extent, but 1 believe that he has a com-
mitment to the cause that he stands for.
1 wish this Finance Minister will succeed
in this hour of trial because his success
means the problem of the country will at
least he ameliorated. I want the image of
the Government to be retrieved if il can
be retrieved at all, There should{ be no
partisan political thinking, It js a national
problem and to tackle the national prob-
lem it is for the Government fo come up.
Thank yom,

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Shri
Bhandare. I have before me several
names. Let me remind the Members that
in Calling Attention vou can take maxi-
mum five minutes, though the subject is
heavy.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra): We
will try.

- [The Vice-Chairman (Dr. Nagen Saikia)
in the Chair.

Sir, the first duty of 2 Member of Parlia-
ment, and the hon. MiniSter wifl agree with
me, is to realise and reflact the frustra-
tion as well ags the urges and hopes of
the people. This is a topic on  which
T felt drawn to, expressing rather strongly
an the frustration of the people and on
the price policy of the present Govern-
ment,  Well, the inflation rate has risen
from 10.75 per cent on 20th of July 1991
to 12.9 per cent during the week ending
3rd A.gust 1991 and has now reached a
Stagperian figure of 15.3 per cent in 2
matter of a few weeks by the end of last
month and perhaps the expectations, the
horrendous  expectations  which  really
reflect the frustrations that it will reach
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20 per cent, may prove not very wrong,
I am quite alarmed at the situation  be-
cause, as has been admitted in the state-
ment, the maximum inflation is in essen-
tial commodities and, I think, it is not
the correct way to look at it whether there
is a rise in wholesale or consumer price
indices. I do not think, these are the cor-
rect indices, They are Scientific indices.
But the correct index in our country to
judge inflation is. how does it affect the
day-to-day life of the poor sectiops  of
the people? You don’t judge it by per-
centage. You dont judge it by consu-
mer price index. You dom’t judge it by
wholesale price index. You judge it by
how 2 man with a %ittle money in his
pocket is going to deal with the situation.
Today tomato is Rs. 20 a kilo; onion is
Rs. 8 a kilo. There is no use in telling
him that it is only five per cent or if you
take a percentage of 52 wesks then vou
will get a lesser inflationary rate. 1 think,
inflation is the cruellest form of taxation
on the poorest of the poor people and it
is not provided for in the Budget. If the
impact of the Budget is heavy taxation on
the poorest of the poor peopie. then all
of us, as tightly put by Mr. Gurudas Das
Gupta, irrespective of our partisan poli-
tics we must rise to the occasion and find
a solution. Now, as T was saying, this
is a very important aspect because fur the
first time the hon, Finance Minister has
shown immense courage in ““king swecp-
ing changes and we are rzaching towards
a phenomenon and at this stage if there is
a single thing which will dswrey all that
wc are hoping for it is inflation. You have
devalued the rupee with the hope that the
Indian goods will be cheaper. TIf inflation
makes them costlier exports will get into
stageering figure of 15.3 per o & in a
two months. T do hope that the honour-
able Finance Minister will deal with this
phenomenon also. The Annual Report of
the Reterve Bank  shows thers is  a
clear danger of stagflation. The
first thing the Finance M..ister
should do is instead of giving promises he
should really take the people into confi-
dence, ask them to work and be prepared
for the worst. T wincerely wish him  all
good luck, And when we come to discuss

it in the November session, when he comes
for the winter session, T do hope he wil
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come with a cheerful news that seasonal
deceleration has taken place. Today there
§s acceleration, inflation, of the prices and
deceleration of productivity. This is 8
very, very serious situatiem. What T feelis
something should be done. Y will come to
the actual steps... (fime-bell rings) Five
minutes are not enough. I Protest. You
cannot go on pressinp the bell.. Who has
given five minutes? It is not correct...

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): The previous Vice-Chair-
man had announced it in the House that
five minutes would be given to each  of
the speakers. So you cannot argue 1in
that way.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: What was the time given
to Mr. Gurudas Das Gupta? Am I not
to be given at least half of it?

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): It can't be like that.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: What was the time given
to Mr. Gurudas Das Gupia? All Mem-
bers must be treated alike. ¥ am prepared
to bow down to the Chair's wish. But
within three minutes if the hell is to be
pressed repeatedly, it disturbs our thought.

THE VICE-CHAIRMAN (DR. NA-
GEN SATIKIA). According to the rules
for Calling-Attention we have only one
hour. But we always excced the  limit.
You have to abide by the fime.

SHRI MURLIDHAR CHANDR A
KANT BHANDARFE): Give me another
three minvtes and T will conclude T know
my responsibility. But plesase don't press
the bell.

THF VICE-CHAIRMAN (DR. NA-
GEN SAITKTA): When the time is over 1
shall have to press the bell.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE): What is worring
vs is this. We are now talking of a na-
tional wsolntion. 1Yet us deal with it. 1t
is no 'ue my sitting down without expres-
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sing myself fully on national issues. What
is worrying me is that there has been ma-
ximum rise in food articles like rice, pota-
toes, onions, tea—about 43 per cent, Now,
the weight of these food articles in calcu-
lating the price index, whether itis censu-
mer or wholesale, is only 17 per  cent.
You have to include edible cils also, What
I am saying is: Why cannot the Govern-
ment rectify this by the intervention of
cooperatives like NAFED? Why cannot
vegetables be procured through agencies
and made available. (Interruptions) I
know you are giving it to the public distri-
bution System, But it is reafly not
adequate.  Why not put rice and wheat
and also the other foodstuffs in the open
market, release them in the open market,
because it is only when they are available
in ample quantities that th= prices  will
come down. T think this reguires a
very. very strong political will. Fortuna-
tely, our Government, the Congress-1 Go-
vernment, has a proud record for over a
decade of containing the prices and T am
sure that in the competent and able hands
of this honourable Finance Minister that
record will be maintained. Y know that
your vwosition is unenviable. Nobody
wonld like to step into your shoes. You
have to face this challengs. 1 think what-
ever actions are to be taken 2gainst hoar-
ders, whatever steps are to  be taken
against the smugglers, whatever measnres
are to be taken against the hawalawalay
and the black-marketeers. they should be
taken,

Last but not least, I would only say this
that in all these matters you mmnst remem-
ber that it is the pooreSt man who is affec-
ted and in order to sec that inflation does
not go up, between privatisation and na-
tionalisation there is a third sector and
that is the secor of cooperativasation; you
involve the people, let them hadle  their
resources themselves, let them  distribute
the things themselves. You have been
staying in Geneva and you know the
MIGROS and the co-ops coops. The
co-operating have outclassed the multina-
tionals. I think the future les in a very
effective public distribution system through
the cooperative sector. Please do  take
al! these steps. There is no time. Y wish
you all luck. By the time we have the
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discussion in November, in the winter
session; you should have seen not only
the deceleration but also some fruits of
your policy. If that doesn't happen, only
God save our nation,

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Shri V. Narayana-
samy, You shall have to conclude with-
in five minutes, please. Every Member
is given five minutes.

SHRI V. NARAYANASAMY (Pondi-
cherry): Sir, the price situation in the
country is very alarming. There are no
two opinions thai the common man, the
lower middle income group, and the
peopel who are in the poorer category
2nd who have to purchase thess essential
commodities are feeling the pinch of it.

Sir, there are various reasons for the
increase in the price of essential commo-
dities which the hon. Finance Minister
has described. Sir, I wll go a step fur-
ther and say that political factor was alsa
one of the reasons for the rise in the
prices of the essential commodiiies. Sir.
we had a very unstable Jovernment
right from 1989 to March, 1991. The
given a free hand. 1 dc pot blamz  the
hoarders and the black-marketeers were
BJP for it. But it is a hard fact that
one politcal party was supporting them.
Therz was a nexus belween the politicians
and the traders. And the blackmarke-
teers were freely allowed to do their ‘ob.
Apart from that, the Govarnmen: had
not *aken any serious measurss about tax
evasion and recovery of tax dues. And
there was a bad management of the
economy by the previous Government.
Sir, the Government went to the cxtent
of even not paying the amount that is
due to the foreign countries. The import
and export front was also not considered
in u balanced manper. The cumulative
effect of it has unfortunately fell on the
present Government. But the other side
blames this Government for the price
rise. Sir. one has to look into the past
also to find out as to what were the msin
reasons for the increase in the prices of
essential commodities.  Sir, ome factor
was the premature election. the recent
election which we faced. We have been
pushed into that election though we did
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not like it, though the people did not
like it. The election was forced on the
people. And an additional amount ©f
Rs. 1,000 crores was pumped in and pro-
babaly people had the purchasing power
though the supply and demand situation
was not tallying. That was also an added
disadvantage which contribnfed to the
increase in the prices of the essential
commodities. Then the present Govern-
ment came to power. And wz were put
in a precarious condition because the
foreien debt instalments were not paid,
and though there was a good monsoon,
the previous Government did not manage
the economy properly, and even during
that period, there was a price rise. Sir,
another factor was that a surcharge of 25
per cent on petroleum products was im-
posed by the previous Government «nd
that also inflated the situation. Anda we
could rot import edibel oil.. .

DR. YELAMANCHILI SIVATI
(Andhra Pradesh): Why did yon  pot
withdraw it?

SHRI V. NARAYANASAMY: 1 will
answel that point.

DR. YELAMANCHILY SIVAIL
The hon. Finance Minister can withdraw
it. It is not too late.

SHRI V. NARAYANASAMY: I will
tell vou. You brought us to the brink
and we have to retrieve from that posi-
tion. How can we withdraw it? As
Telugu Desam Government you could
do anything and everything. But the
Central Government, as a responsible
Government have to. . .

DR. YELAMANCHILI SIVATL: The
Minister can announce withdrawal.

SHRT V. NARAYANASAMY:. . Weigh
the pros and cons, and then only they
can arrive at a viable conciusion.

Sir. now the Prime Minister hes
appointed a Committee under the Chair-
manship of the Finance Minister for
monitoring the price gituation in the
country. Apart fom that, 2 Ceabinet
Committee was also appointed to moai-
tor the prices and to keep the price level
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at a low level. But, Sir, I would like
to say one thing. The prices have gone
up. Nobody can deny that fact. Two
steps of the present Government also
inflated the situation. One is devalpation,
though the Government was forced to
go for devaluation. Devaluation created
an inflationary trend because we have
been importing kerosene, edible oil, fer-
tilizers and other things, which we have
been doing earlier. But the consumption
of kerosene was more. The Finance
Minister in his Budget reducad 10 per
cent of the price of kerosene, hecause it
is a large consuming item. That amount
should alsn he comnensated  Therefors,
Sir, devaluation has created an impact
on the price situation.

Sir, T wifl finish within two minutes. 1
will oot go further.

Sir, the Budget also created 2 per cent
increase. . .

SHRI GURUDAS DAS GUPTA: It
looks as if he is replying for *he Govern-
ment.

SHRI V. NARAYANASAMY: I am
not replying. 1 am justifving, To a
certain extent._..

SHRT GURUDAS DAS GUPTA: Sir,
on a point of order.

This is a Calling Attention which we
have tabled calling the atteniion of the
Government. Tt is for the Government
to spell out its policy. If the Member
holding the brief for the Government
starts replying for the Goveramenf, then
what is the use of participation in the
discussion?

THE VICE-CHAIRMAN (DR.
NAGEN SAIKTA): Tt is a  matter of
opinion. Let him have his say. (In‘errup-
tions)

SHRT V. NARAYANASAMY: He
wants me to play the role of the Opposi-
tion . How can he expect me to
(Interruptions).

[ RATYA SARHA ]
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SHRI GURUDAS DAS GUPTA: The
price is different for the ruling party
Members and it is different for the Oppo-
sition Members. (Interruptions). You can
rule me out. This is the normal practice.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Mr. Narayanasamy,

please carry on and conclude. It is not
a paint of order,
SHRI V. NARAYANASAMY: After

the presentation of the Budget there is
an increase of 2 per cent on the infla-
tionary trend because of the
taxes imposed by the Government to the
extent of more than Rs. 2600 crores. Sir,
it is not a magic that the price can  be
redvced by the Govermment withouwt
taking stringent measures. Now, Sir, the
Government have come into nower in the
last two months. Tt is a well known fact
and it has been the experience of eco-
nomists all over the world that when
there is devaluation there is a slight infla-
tionary trend at the initial stage. There
is no denying the fact. And then the
price situation is stabilised.  Sir, unfor-
tunafely, the prices of vegetables and
fruits are also going up in spite of the
bumper crop, which one cannot under-

stand. The price of milk is Rs. 10 per
kg. in the open market. That has to ba
streamlined and controlled. On the

essential items T would like tc say. Sir.
it is only throngh the public distribution

system. . .(Time Bell rings)

THRE VICE-CHAIRMAN (DR. NA-
GEN SAIKTA): Two minutes are also
OoverT.

SHRI V. NARAYANASAMY: The
public distribution system as the only
means to keep the demand and supply
position. Now, T am 2lso not supporting
this Government for the purpose of the
enormous increase in the prices of essen-
tial items. But T would like to say that
this Government has to take very strong
measures against hoarders and black-
marketeers and for that the State Go-
vernments must also be taken fnto confi-
dence. They should also be urged upon
to imvplement the measures.

Sir. the common man is feeling very
much because of the price aike that is
going on. Therefore, T want the Finance

7%

additional _

e
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In the statement given, they say that
there is close monitoring of price situation
by a Cabinet Committee. There i5 noth-
ing new about it. We ad a Cabinet Com-
mittec; we had set up a Cabinet Commi-
tee when we were in power; | do mnot
object to that, Let them do it. There is
nothing special about it. T was a member
of the Cabinet Committee on Prices. Let
-them continue with it; I am not objecting
to that. My point is apar¢ from the vari-
ous factors which had a cascading effect
on the -price Situation, the recent Budget
is mainly responsible for the present situa-
"tion, He hag himself said thag prices of es-
‘sential commodities are rising, and the com-
man man is suffering. All the household
-needs, are being affected. I am afraid, the
rate of inflation may becomeg 20 per cent,
if not more. Any double-digi¢ inflation is
bad foe the country and we are facing it
But 20 per cent inflation means that the
whole economy will go away, The econo-
my will be &'srupted to a great extent, We
do not have the Fighty Plan as yet. I do

rot know where we can make it. The
recent devalvation of the rupee has had
its even effect on the price situation. All

the imports have become expensive. The
country is already suffering from a high-
cost economy. We have been hattling all
along to reduce the high cost our products.
We have fafled so far. We have not suc-
ceeded. I ask the Finance Minister whe-
faer, with this kind of policy, with this rate
of deficit financ'ng, and with this volume
"of devaluation—it is said that there  will
be another devaluation—we can succeed.

CHANDRA-

SHRT MURLIDHAR
not

KANT BHANDARE: There should_
be another devaluation, The hon. Minister

should make it clear.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Please conclude.

SHRI M. S. GURUPADASWAMY: 1
am concluding. The price situation can-
not be discussed in isolation. Tt has got

_a great link with the economic policy, as
such, and with the policy, the Governmant
is pursuing. With devaluation, with d'ep-
reciation of money, with the-high taxation
in the budpet—and various other pressures
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which have been there, which have bee
inhtrited by this Government like hig
liquidity, lack of balance between supﬂ!
and demand and breakdown of law ar
order in many areas of the country, ho
can he contain inflation or how caa h
control the price rise? We are in for
disaster. I do not want my country
go to the brink of a disastcr. In ma:
countries in the world, many Goverrmer
have fallen on the issue of inflation. The
is plenty of black money in the  mark
With this black money, do you msan
say that we can contain idflation, we ¢
contain price rise? I think, new packa
of radical measures is required and
should not resort to mere monetary toc
Resorting to monetary tools will not h
him, to a large extent. T am not eriti
ing. He should have them, but in ad
tion to this. he should manage the en(
econom'c problems which are facing hi
The administration is your AckHles’
With all your wonderful plans, polic
and all that, keeping administration

it is will prove a disaster. Ang I ag
say, your present administrative system
self is worng and incompetent, Tt
totally make nonsense of your pofi
and programmes.  Therefore, T say -
the F'nance Minister should look into
matter more deeply. It is not enougl
express concern over the prics situal
What is required is a reversal, a rew
of ths price s’tuation within a few we

THE VICE-CHAIRMAN (DR,
GEN SAIKIA): Please conclude,

SHRI M. S. GURUPADASWAMY:
thing more, Sir. He has said in the s
meng that in the statement
the last quarter of the scason, he ex
a decline, a fail, in thp prices aof va
commodit’es, T am afraid, T am mnol
ing those signs,

SHRI JAGESH DESAT (Maharast
That is correct,

SHRI M. S. GURUPADASWAMY
think he is living in a fool’s paradist

SHRI MURLIDHAR CHAN
KANT BHANDARE: But wish him

SHRI M. S. GURUPADASWAM
wish him luck, We all wish him luc
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Minister to categorically tell the House
what steps they are going to take till the
end of the Budget year for the purpose
of keeping the price rise under comtrol,
apart from the general measutes  the
Government  js taking. Pumping of
money supply will definitely create pro-
biems for the people. Therzfore, to in-
crease production and o import impor-
tant items, whenever it is necessary, what
steps is the Government going to take?
I would like to know this from the hon.
Minister.

SHRI M. S. GURUPADASWAMY
(Uttar Pradesh): Mr. Vice-Chairman, Sir,
it should have been a major debate. but
unfortunately the time restriction has beer
imposed because of the Calling Attention
‘sz?tion. Within a  short dme I would
fike to make a few observations. Sir,
the alarming price sitvation in the eco-
nomy has made nonsense of all planning
and development of the country. The
Government has not been maaaging the
price crisis for many many vewrs. The
price increase has not  been a tecent
phenomenon, it has bheen there for a
number of years. Specially, the price
build-up has been rtaking place since
1980-81, in the Sixth Plan 2nd in  the
Seventh Plan and recently. it has dssumed
alarming proportinns. T don't think this
Jovernment cap manage this crisis.

SHR!D VITHALRAO
ALBAV (Maharashtra);
100 manage.

MADNIAVRAO
You alsa could

SHRI M. & GURUPADASWAMY: 1
m talking of the preseat Governument.
Yhen your turn comss, you ian make
wur comments. I don’t think the Go-
srepent is in a position to manzge (le
1fia‘ionary crisis in which this country
i caught., The Finance Mimster in his
tatement has said “The mamapgement of
flation is the highest priority for the
iovernment”. I have heen hea'iny ‘his
/pe of statement since I came to Parlia-
tent in 1952. Every time ‘the Finance
I'nister has said that the infladcn will
= taken care of, will be contained and
e Annual Budget will have no impact
A the price situation and if, at all. it
15 any impact it will have only a mar-
nai impact. REven this time the offical

{ 16 SEPT. 1991]

- itself,

between production and Supply, law

of urgent public 14
Importance

spokesman has said, the Budget has only
marginal impact on the price situation.
The major cause for the present rise in
prices, according to me, is the Budget
There has been inflationary build-
up all along for many years. But the
sudden spurt in the price level, both in
the wholesale price level and the retail
price level has been caused by the Bud-
get. The reasons which the Finance
Minister has given for the nresemt silua-
tion are the reasons which were given in
the past by the previous Finance Minisiers
also. The reasons given by him are: ex-
cessive liquidity in the market, imbalance
and
order sitnation perhaps, fisial deficits. AN
these are given. They have been given in
the past also; there is nothing new about,
it. We have been followingthe path of
deficit financing for a rmmbq of years.
This has been our major prpblem. To
what extent we should follow the path of
deficit financing, we have not taken care
to see, though we have said it on pape;
ves, that is excellent. What is considered
to he safe deficit financing, was not really
safe.  Let me maka an observation en
the way we are resorting 10 deficit financing
in rezant tmes; it IS very  excessive.
You cannct control the price situation
with this kind of deficit financine.  Soon
after the Budget, there has heen a price
rize of S percent. T will give one figure
Tere. The wholesale price index for alf
~ommolities 18 reported to have gone up
from 1988 as on Julv 20 to 2034 om
Auvgust 3, 1991, The index rose to a new
h'gh at 204.9 from the week ending An-

nust 1991, This rise is mainly due to
the recent Budget. In the Budget,
the Finance  Minister  has  raised

rearly 2600 crores of rupees by 1ew rTasa-
tiocn. My friend have said that my Go-
vernment raised the price of  petroleum
rroducts by 25 per cent. But that was
because of the Gulf crisis. I was meant
t~ be temporary, T raised it bug it had
tr b withdrawn soon after the Gulf crisis
vwis oyer. Tt hay been continued now.
Not only that the Finance Minister has
brought in a hike of 20 per cent in the
prices of petroleum products over and

ahove thal.  So, the direct result of
th= budgetary proposals of the Finance
Minister iy fargely responsible for the pm-
sent rise in prices.
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he is living in a fool's poradise. August
is over. We are already in the month of
September.

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): He may be having a
magic wand.

SHRI M. S. GURUPADASWAMY:
There should have been a downward trend
in the prices of various commodities, par-
t'cularly, in the prices of essemtial com-
modities now, T am not seeing that. On
the contrary, commodties are available.
Things are avaMable. But tne prices
are high that they are beyond the reach
of the common man. It is the common
man who has been affected very much.
Thank you.

THE VICE-CHAIRMAN (DR. NA-
GEN SAiXiA;, Mr., Muras»li Maran. He
is not here. Shri Krishan Tal Sharma.

st oo e o (v 1w
ICATETET AG1aq, (99 Rt A1 ¥ A
FFTer ¥ g7 A0 araeaq ) eiyre
FLA & | Slwaw ArI@ 279 186
%F ¥ TgET A 9T 203. 4 HT &Y
Tal 2 ) Adw FrEw gSwT &
gfoma gq AW 12.1 9@ § Wi
1989-90 ¥ 9.1 9@z 4T | &Y
ESTAT TEA A 13.6 TEE B,
X 1989-90 ¥ 6.6 TS ATHAIT
TET R JY [ TR A fgaT &
AF 15.3 G%Fz &S fF 1989-90
¥ 7.6 9t aAr 1 Ffew d o
aFasy § faw wal SV 3y 97 wafeat &
gL 7% f5zr 5q% gt & amd
ag afar gEvTad 1 § o7 nefag) a7
TOFE 2407 femral wigal g | 5@ anal
7 =g Afts argq f&a et & g
U T 3 oy AwTaY 5 e
40 39 I wea nifrs flEd H7
Ted Srafaxdrdt T gX 39 amT 67
TR ar oAt § 1 gn Saw T
FTES o far g & s@ oF 7
AT TE. 59 55 395 9fEad ¥ fao
BRI WaT FIE T=OT Ga A gv

g7 Fa, g faror s,
g afeer feedtsga faeew, Taar
ga g, TaT AT § {5 e ofms
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fregsuoa fawem & 1T g9 <
garA M ferae /@ 29 A7
A F@ a0 31 78 A s 7T
71 & AT wEAT g sy s
W T BT NI qree ¥a e
2 oy Fav e IfeffRA raTe
NPT | FET awdrag el fw
¥ aifgaidie § 93T F 7 fadt §,
agt FEET G HFET , =N, g A fHer
At ofeas feedtsqum fawew & a1
¥ 32T o2 | U% fqwew g7 TorT &, TN
T T B gew 8 faw
Fel ot Bt IEE Y ¥ ywany o
afe o 1 TEF CF WY alq o T4
& nr fp ST FTTHy CrAgera 2
TeAdE o, A TSFIT FrEGEAT
dar qut 9 & 9 9T AT g T @
¥ oF0 Qe am ® & 97 car ¢
F'7 g1 & fqay awi & nvop gO0
qgl &, a1 41 §W Fg 95 f§ gaw
3T gUa & TS AT g T AL
aoplt N7 ava @ ) o
ATT 7ATA AH &1 @ § | FAR QAR
AW Y TRT & ar I 9@ W
DECNE Y FTAIR | JaF &1 Ay AT
naelry Tradfewt & faag @i
=Y famar $® adi @ A quT AN
ARE I FAdg A @ B Baw D
g agal ¢ i fam Aat st gy
T ¥ =9 g7 Fr olglc Ad T F
7RG FEr HAET AN IW AEFTL F,
TN T, N9eqUNT § |

HIACRT F1 qga 1 T g1 §
FMF AL gadeqs &§ @ T g
atr W gt ugw, fwenm, @
FIEY S gwar awd faera

gaq, ¥ gt & QoA AigAr g
& s FE WY cefafawes aEdw
T ;G FHT AG AT HFA, TGS
I, TR FT HWT  FH A T
wEd, W X, AT FWE B X AQ
FLaFd, a1 fer sonfai 71 7@ 7w
f Fret i & 70T w9 F0 | T GRG
T A 39 R, wEAET Yo% dai 3w
FEfam g o a1 a1 &
T2 frm @ f§ fagt wegmi o,
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o A7 g §R & AgmE @erny aEndt
AT ) TR B AR H qge I ar
fE <1a T F1 AR E, gW GR X
TR & | ATT T A IO TN 6T
U wEIN G W’ | ST AT F a7y
AT T A AT 77 A o, g;rrsr
e ar¥a 799 9% ag=l ¢ |

Fq1 GTHIT 4g At fm e
FI AaT 7

s A qAE - g Frarw 7w
A wqF fwar o §F oY @i @ dgar
Ty ) AFE W WEA 9% T@ ag Wag
&g {wat FHw AT A

S FTT S5 T TA, HITHT i
iR T, ART § g wFr AEd g % g
& 99 WA F g ag § ) T ag gean
gfF agaal Fvm #1198 @
ufeas Migew & |9 W T8 %xﬁt
o S Sre e gn wgw & TR
gast afas fefrzarma faeea § =mam,
T AT AT G TAL AETE

T A &Y wTAT FAgAT FEd
ST & | WAL Ag WS gW  Jfeersw
f—'s'ﬁs@?qgra' faeca § qHT F IR rw

ERCILEE R { Y sﬁﬁr Y Sl
Eﬁ?rr, Eﬁ WS THA & ﬂﬁr’“ frftwm
TR |

faqg wdt wgiey S OF SEET
3T wEAT g )RR W T A
TF SR @A S | Sgid 399 59
i I9 A, 36 qﬁ—q'rvﬂ?efatm%
fer & 1| 33 Fa W@ e & 9
T T F AT FE AT E | I
fag wav Ardw WitT § T G gedT
¥ o dar R &1 ag T ow wwar
s gy fFwal, AT T TS T
fwdr o1C e g==iE ¥ (et
T E

& 4z Qe SrET g 5 A9 a
GET fYE AT mIAr qedl &
fagd 3/ ST o ¥ 35 of fasw
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Ti<I fodt 1T {6 15 g0 U TR &<
T3 5L fo Sud A A E, ITE
TE @M ¥ 9 9 §F fafw 2
are: o fgars &, g, =, 9 AT
mmwa@ﬁﬁaa%zqtmtﬁwnﬁ
w7 S gfews fefgsqaa fawed
g, =ua faerm

IqawTens S, F wige qreaw ¥
fag w&t it @ fragT FAT TgAT §
fr @ a9y fFme 9 797 SRI F<
¥ 2 (gAgsrEET) AICEAA UF Oiq
& fqq FT i o £ AT T
Y 9T I wm%r 1 g7 781 g
FAHT T TR ZFT F1 (w@fqe §, 98
AIATATT AT &F FL 3 | T TR0
Ao FTETo  FT HIT IV TH T
3§ fag qart g #wie ITam F fqu
FTE & iF I 78l o T Ay
oiT wgmE agET o

# ag 17 ol s AEYT FT W1 E
for gu 1§, 719 ©F qWd T 7T fney
aF ATIET & AT AT TELFH | ;AW
AT IRH o7 T3 0 T FTAT TE
{7, &Y ag qur e wqar fawt e
qe ST gl g (% w1 9w gEfe
37 ?n g St a8t wiFw gl ngi Cal
EcEnll

zafqe & fragd ava Tgal g 5
gl g Aifg 59 a% & fag@r a7
i T8 Eﬁ’lﬁ',({ﬂ%‘ ag fx oafea—
ST g %’ St fEid €, S wET §,
g :—m‘m gafes <, St foe Sieam
FTA %, B AN awfEe, W du
T F A WM felh T Y FeTEi—
FIIAT TR TRAA 2, S FEHT F{F-r“rrs
3 FEARE W W g |
ferqs TAew g9, fIE 9999, 9AaT
JT TF TG HIT FAEFA F, AGAT TR
FgTU g Tl TE &, 99 q% 4g
€ §lex faeew qiT 33ied FT @
FIE W &N | (a5 Fay)

wTEE faaumT 8 awg a3t @TeTEw
A F & 7w FiforeEn faw w41 S
gt fRdT O a3 § o O o @
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g faear | e ATE A9 F AW
fedt o i F AT @ W FAg
& g TE T, AV EW AN fw I,
o9 TS FH g AEAW O FEEE
g9 FEd, fA-AT FEst wrEaT
AT T H wr TG WA T
wY W, wEA W weer g, HiAgA
WA AHT AN IT EWE 1 a8 T
FIEqr IHGHT F A aHAT B |
TEAF TH UF W@h & FA G
faq @@t S Towr F1E U fRad
HR AT |

SHRI SUKOMAL SEN (West Bengal):
Mr, Vice-Chairman, Sir, 1 have -gone
througn carefully the long st werneint
made by the honourablg Finance Minis-
ter. The poin; is, this long statement is
a combinaiion of jugglery of words as
well as statistics. The man ip the street
is not concerned wig, this long statement—

5 is concerned wity facts. What is the
~ercentage of rise in the price index, how
far is the rate of inflation—al] these are
matters for intcllectual exercise.
common man is faced with the fact that
potato, 11z comon vegetable for all peo-
vle of the country. is selling at between
Re. 7 and § a kg. in the market.  That is
the e=zperiznce of the comon man, Lhat
is the painful cxperience. People are
fiez2a with that. Unfortunately. our hon-

srable Minister. the honourable Minister
of State and the officials, whe are com-
fortable and well-placed. are satisfied with
tha meelery of words and statistics. But
the common people w'll not be satisfied
with that.

Sir the puint is, when a patient cails for
- doctor and if the doctor fails to diagnose
ihe disezse, the doctor will never be able
tn orre the patient. The statement made
Iy the Finance Minister dees not  admit
whare lies the fault. where lies the error.
He just superfic’ally goes away over  the
“and of the hearers and says  something
. taking measures, some monitcring and
' People ars not con-
cerned with how many  commitlees are
formed and whether a committee is chair-
ed by the honourable Finance Minister

2y de2p concern.

But the
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or the Home  Minister or the Prime

Minister. People don’t bother about that.
Pcople are bothered about the question
that the prices should come down. But
prices are not coming down. A 15.3 per
cent annual rate of inflation, which has
never before been  experiencej by the
country, is there. More -than six per cent
of inflation is there within three months
after +4¢ budpet proposals have been an-
nounced.  These are stark realities  and
people are facing them. Ths point s,
when we critic'zed the budger; when we
criticized the devaluation that they were
going to play hayoc with the life of the
poor people. Government hooted at our
criticism, Governmen; hooted at our points
of view. Bur now the facts vindicate our
position-—that devaluation has become the
palicy of the Government and that the
budge” is playing havoc with the Tfe of
the mecple, Tt is a fact of fife and no-
body can deny it However much one
may he accomplished in the Enelish langu-
age and howsver much one may be  ac-
i in utat'stics, this fact nobody
nobody can refute. So, this

Whan the dzvaluation was
made. we criticizad that the devaluation
would definitzly lead to a rise "n the prices,
that tha Fudget world definitely lead to

- -~ trends. ’

Whzt abont the taxation? uaforturnately,
in the statement it is said thas indirect
taxation has not besn imposed on many
consumer goods, as if it does not reflect
on the price rise and as if it 5 no cause
for price rise, But the total taxation of
Rs. 2,617 crores, whether the bigger por-
tion faills on the daily items of mass con-
snmption or other ‘tems, the totality of
taxation wil| result in price rise, and that
is what has heopened. Otherwise what is
the 1eason? Car the Finance Minister-—
definitely he will be boasting as a hig eco-
nomist—explain fo me as a layman why
potato is selling at Rs. € a ke. and what
in tha reason? AH right, he has not im-
arsed a tax on potato. but even potato
nrice’s started rising, What is the rea-
son ? Can you explain it as an economist
can you convince me as a layman ? You
cannot convince me. So Sir, the point
is, the budget itself definitely has big in-
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flationary trends, the budget has boosted
the prices and the devaluation has boosted

the prices.

S'r, let us take the procurement prices,
I am not opposed to raising procurement
prices. Now procurement prices of rice
and wheat have been raised. Tt is good
that formers are given remunerative prices,
but what is the issue price? Is not the
money realized from the consumers? Peo-
ple who eat rice and wheat have to pay
more now. Sir, is this the way of giving
relief to the farmers? On the one hand
you give some relief to the farmers and
on the other vou squeeze those who con-
sume r'ce and wheat. This is the policy
of the Government  So, this is a ruin-
ous policy. My point is that unless the
Government recognises the real cause of
the disease, whatever committees are
formed whoever may chair th: commit-
tees, whatever monitoring is done. the
prices are not poing to come down. Thev
will never come down.

Sir, whenever this price-rise  sitvation
is discussed in Parliament, whichever Go-
vernment is there in power, all the Fin-
ance Ministers haye repeatedly assured
the House that their measures would bring
down the prices, Every Budget  has
promised to bring down the prices. But
every Bundget has failed. Every Finance
Minister has failed. So, this Finance
Minister should self-crittcally  examine
where the disease lies and what the causes
are. He should go into them and telf
what he is going to do abou’ it.

Even in respect of a simple thing, about
strengthening of the public distribution
system. what additional measures have
been taken by the Government to streng.
then the pmblic distribution system? To
meet 1he shortfall between the supply and
the demand. what specific measnres have
been taken by  the Government?
About  edible oils, the import has
heen cut, Our vproduction is short
What is the mechanism to control
the prices of edible oils? Can he tell
this to me? He has raised ths procure-
ment prices of rice and wheat. What
is the mechanism to contain the price-
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rise in the market? What is the mechz
nism for containing the prices of potat
and other vegetables? Has he elaborate
this in his statement? He has not elabc
rated this in his stalement. So, Sir,
would like to have a specific answer frox
the hon. Finance Minister on what th
specific mechanism is. What are th
specific measures to contain the prices o
these essential goods which are of dail
necessity to the people, withcut whic
people cannot live? People do not re
quire a Maruti car. People do nol re
quire a colour television set. People &
not require a refrigerator.

require rice and whea
People require vegetables. People re
quire potatoes. People require pulse:
All these things are required by people
withont which people cannot live. B
there is not a single word in thiz state
ment on how the prices can be brough
down.

But people

Sir. how ‘'nas he concluded the state
ment? He concludes:

“l would like to stress that th
Government continue to accord th
highest priority to bringing down th
rate of inflation and would continue t
keep a careful watch on the situation.

Sir, in the last three months, what is ou
experience? Can the Finance Ministe
sav that since the presentation of th
Budpet or since his assuming the offic
of Finance Minister he has not kept
watchful eye on the price situation am
that only from today onwards he woul
be keeping a watchful eye?

I hope he has kept a watchful ey
from the date he assumed office or th
date on which he presented the Budee
Then. within these two. three month:
what has been the effect of his watchft
eye and his concern? T am not goin
to believe that from tomorrow onward
big watchful eve and his chncerr wi
lead to containment of the prices. wi
lead to containment of the inflationar
npiral.  Sir. this is no guarantes.

Sir, before you ring, I will conclud
because T am not a man who will dea
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with jugglery of words because [ beloag
to common masses. Common masses be-
lieve that this statement is of no use.
This should be thrown into the dustbin.
The right place for this statement is the
dustbin. The main thing is taking proper
action on which the Finance Mirister, the
Government is utterly failing. Our view-
point is that the Budget, the Jdevaluation,
the economic policies are out to totally
ruin the country. They are zoing to play
havoc with the lives of the people. The
stand has been vindicated. Now it is
time that the Finance Minister should
honestly admit his failure. He should
say, “Yes. my Budget is responsible. Yes,
my devaluation is responsible. My eco-
nomic policy is responsible.” Then, we
will at least feel that the Finance
Minister has been failing to contain the
price-rise failing to manage the ecomo-
my, but at least he is honest enough to
recognise his own failure.

Thank you.

PROF. CHANDRESH P. THAKUR
(Bihar): There is no doubt that there is
a pressure on the price situation. The
Finance Minister’s assurance that he will
keep a vigil and do something substan-
tial so that there is relief in the next
couple of months is the most welcome
announcement. But we have to keep in
view that inflation is not an overnight
phenomenon. During the whole of 80s
the price sitvation was well within con-
trol. In fact, until November 1989, the
prices, particularly the wholesale prices.
were showing a downward tread. Tn early
1990, when the worthy Government of
the WNational Front was in power, the
nrices started moving up.

SHRI MENTAY PADMANABHAM:
Jt was because of the policies pursued
bv the previous Government from 1980
to 1989.

PROF. CHANDRESH P. THAKUR:
Padmanabham, are you aware of vour
policies? What were vour policies and
how vou practised them?

SHRI MENTAY PADMANABHAM: 1
am aware of my policies. You are trying
to eloss over the policies nursued by the
Government between 1980 and  1989.
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Prof. Thakur, I have great respect for
you. You are an economist. Don’t make
price rise business a partisaa business.
Analyse it as an economist.

PROF. CHANDRESH P. THAKUR:
If credit is due to you, it will come un-
hesitatingly.

SHRI MENTAY PADMANABHAM:
The Government that ruled this country
between 1980 and 1989 is guilty of the
price rise today.

PROF. CHANDESH P. THAKUR:
Have patience to take the criticism also.

SHRI MENTAY PADMANABHAM:
Sir, they have contributed thei: mite to
the present mess.

PROF. CHANDRESH P. THAKUR:
You must keep in view two things.
During 1977-78, when the Janata Party
came to power, you know what havoc it
played with the price situation before
it was thrown out. And when the Con-
gress came back to power the price rise
was around 21 per cent. It took a lot
of work and a political will to see that. ..
(Interruptions) .

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Kindly don’t interrupt.
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PROF. CHANDRESH P. THAKUR:

The point that I am trying to make is
that when the National Front Govern-
ment came to power in 1989, a new poli-
tical forination in power, the coumiry had
an inkling of the mismanagement it will
do. it knew what kind of fiscal profli-
gacy it was indulging in wialle pampering
the Kulak class by frequent raising of
the issue price. JYust now Mr. Sukomal
Sen was accusing us on raising the issue
prices. How many times the procurement
price was raised during the Na‘ional Go-
vernment period? (Interruptions).

SHRI MENTAY PADMAMABHAM:
* On the one hand you raise the price of
fertilisers and on the other (o compen-
sate that you raise the issue price  of
foodgrains. What would be its impact
-on inflation?

PROF. CHANDRESH P. THAKUR:
In the whole macro management we
want to have the support of the farmng
community. The Finance Miniter jn his
opening Budget spesech had said that he
was going to raise the fertiliser prices
because the country has lived long on
soft options and there is noithing left

now. But at the same time to
2.00 rM keep the production process on

a positive drack. to retzin  the
entiivzizsm  of  the farming  commu-
nity he has made a solemmn  pro-

mise that when the time comes. therc will
‘be ways to compensate them. One of
ths ways is to get is.veflected in the pro-
curement price. That is a kind of a
furtherance of the promise which he has
made in terms of implementation. But
what you did during 1989-90 snd early
1991 is plain pampering. Yon ruined
the havking system, (Inrgrn,r,v;n"/;rm_.,
T am not vielding. Then, ask an honest
question to yourself. Your political in-
caparity to give a stable Government
after 1989 elections forced a premature
leneral Flection which cost the Goavern-
ment Rs. 800 crores and to the parties
and to others a multiple of that amcunt
Perhans, that has  hroupht  e»
lignidity in the system.

much

SHRT M. S. GURUPADASWAMY:
‘Why did you not form the Government
in 1989? You had more majority than us.
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PROF. CHANDRESH P. THAKUR:

We were not in a pretty position to
form the Government.

SHRI MENTAY PADMANABHAM:
You have prevented the Chandrashekhat
Government from presenting the budget
also. Now you are blaming the Govern-
ment for the present price rise which
was in power for eleven mounths only
whereas you were in power for eleven
years.

PROF. CHANDRESH P THAKUR:
To answer Mr. Gurupadaswamy’s ques-
tion we wanted to respect the verdict of
the people which gave you the benefit of
doubt. Of course, they regreited very
saon in the next elections. You collaps-
ed and the following Government ran
away despite our support.

SHRI MENTAY PADMANABHAM:
Now in the present situation the people
arc giving the benefit of doubt to your
Government.

PROF. CHANDRESH P. THAKUR:
Where are you now? Till recently vou
were on Treasury Benches and now you
are on that side. .. (Jrrerraptions)

The simple point I am making is that
one of the primary corntributions to the
current inflationary pressure is the mis-
management of the economv during the
period 1989 until they were theown ouh
It contributed in three ways. Number
©ae. it went into fiscal profligacy. Second
it pampered a tich class on a purely
irrational economic basis through  fre-
quent raising of procuremsnt  prices.
Thizd, it thrust a prefanture el=ction which
added to the expenditure of ths Govern-
ment n  terms of indirect
and to the society also. They pumbad
much lquidity in the economy.

expenditure
oo

SHRI MENTAY PADMANABHAM:
Who pronosed the elections?

PROF. CHANDRESH P. THAKUR: I
shonld add a fourth reason that balance
of payments position deterivrated during
your period. Mr. Gurgpadaswamy, do
wvou remember when you were the Minis-
ter for Patro’swm, how much problem
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was there for you to keep the wheels
moving?

SHRI M. S. GURUPADASWAMY:

You know that we Inherited a bad situa-
tion.

PROF. CHANDRESH P. THAKUR:
You made it worse. That is the whole
thing.

SHR1I M. S. GURUPADASWAMY:
We improved it.

PROF. CHANDRESH P. THAKUR:
Assuming that you got an economy
which was sick, you slaughtered it fur-
ther. The way you mismanaged the pet-
roleum products import or indigenous
production. . . .

SHRI M. S. GURUPADASWAMY: We
never brought Gulf war.

PROF. CHANDRESH P. THAKUR:
But you did not anticipate the problem
that there could be a problem of crude
supply. E

SHRI M. S. GURUPADASWAMY: I
imposed u lot of curbs on petroleum pro-
ducts consumption.

(

PROF. CHANDRESH P. THAKUR:

What was the final result during the
Gulf crisis? . (Interruptions) . . .

SHRT M. $. GURUPADASWAMY:
Let me tell my friend, we imposed curbs
on consumption of petroleum products.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKJA): There should not be
any direct conversation between the two
Mzmbers. Please address the Chair.

!

PROF. CHANDRESH P. TIIAKUR:
If you had invited my suggestion, I could
have told you that you should plan for
alternative sources of crude supplv. com-
sider the possibilicy of deferrzd payment
arrangement and continue io have indi-
genous production flowing. All the three
things were open to you. But you were
too busy in politically mismanaging your-
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self instead of rational thinking
laking corrective steps. So we have in-
herited that situation. Mr. Manmchan
Singh is a brave man.

and

SHRI MENTAY PADMANABHAM:
He is making economic mismanagement

and you are making political mismanage-
ment.

PROF. CHANDRESH P. THAKUR:
Lung power does mot help in managing
the economy. You have to lake concrete
steps. I must compliment you people
that you are beginning to see
the rationality of the propositions in
the budgetary formulations that he has
made and the way the Opposition is sup-
porting him in the crisis managcment.
We are going through a deep crisis and
one of the consequences of the deep crisis
is the pressure on the price front. Don't
you appreciate this part that by the fiscal
course correction a concrete steps has been
taken? When Mr. Yashwant Sinha led
the office, as a result of the balance of
payment crisis, there was a savage out.
Did he have ary opportunity to allow
imports to be more liberal compared to
the time when he took over charge? There
are only three ways in which you can do

supply and demand managemen:. Two
things are very important. One is do-
mestic supply. Of course, this is the

fourth year in a row that the monscon
has been good. But in this year, -there
has been a delayed monsoon and it Las
not been umiform throughout the coun-
try. particularly in the regions of Rajas-
than and Madhya Pradesh and certain
parts of UP. and Bjhar. The produc-
tion of groundnut and other edible oil-
seeds are going to be affected adversely
becanse of the delayed monsoon.

The second thing 1is, had the foreign
exchange situation been goocd. perhaps, he
cculd have imported. T do not know even
now. T would expect the Goveinment tO
cut cormers and see if it could import
some essential items. T believe an assu-
rance  has been given on edible oil
import.

Then. for petroleum products, there has
been a freight increase. You mismanaged
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the whole ONGC process. And that pro-
blem 1is continuing. The AGP Govern-
ment in Assam, whatever it did, sowed
the seeds of disharmony as tha* time ond
they are continuing to chase the whole
process of disruption. And what is hap-
pening today? Only after the current
round of violence, the enlire ONGC
struck work., It brought a set-back to
the indigenous production. ([nferruption).

SHRIMATI BIJOYA CHAKRA-
VARTY (Assam): I want to raise a point
of order.

PROF. CHANDRESH P. THAKUR:
Madarm, fhere i1 MO POt of order.

JO FAA, g2 Al B Wiy g g,
AGT IT F TG E

THE VICE-CHAIRMAN (DR. NAGEN
‘SAIKIA): She is on a point of order. Let
me hear her.

SHRIMATI BITOYA CHAKRA-
VARTY: I fail to understand the hon.
Member mentioning the AGP  Govern-
ment. He said they sowed the seeds of
disharmony or something like that. I
want to know whether the Member x:ants
to say that the AGP Govermment is
responsible for the price situation today.
How is it conected with the subject of
discussion here?

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): You want to say that
there is no relevancy.

PROF. CHANDRESH ©P. THAKUR:
‘'The simpie point I am making is that
given the financial crisis that we have,
we néed to have more indigenous produc-
tion of crade. Fortunately or unfortuna-
tely, it huad been subjected to disruption.
Who is vesponsible for that? Whether
the AGP is responsible marginally or
substantially, T leave to the grest wisGom
of my gracious colleague. But they can-
not wash off their hands. (Interruption).

SHRIMATI BITOYA CHAKRAVATRY:
T want to make a correction.
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PROF. CHANDREsy P. THAKUR: I
am speaking. You are not speaking. You
have made your point of order. You
cannot have a second point of order...
(Interruption) .

SHRIMATI BIJOYA CHAKRAVARTY.
When a misstatement is made, it must be
corrected. Kingly permit me. I will cor-
rect it.

THE VICE-CHATRMAN (DR.
NAGEN SAIKIA): Are you going to
yield?

PROF. CHANDRESH P. THAKUR: 1
will yield. If you want to make some
point, go ahead.

SHRIMATI BIJOYA CHAKRAVARTY:.
Sir, there is disruption of oil movement.
I know. But it was not in the AGP Gov-
ernment days, but in the days of the Con-
g-ess rule and President’s rule in Assam,
from 1980 to 1985. The AGP came into
power in fhe year 1985 and only in the
month of November. Disruption of oil
movement had been there when yoyr party
Governmetit was there, when President’s
tule was there, in Assam. Recently, for
six days there was a strike by the ONGC,
that caused a loss of Rs. 50 crores. T do
not know what the Member has to say
about this.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Mr, Thakur, please make your
points and conclude. The time is over.

PROF. CHANDRESH P. THAKUR: 1
do not have much to say at the moment
because I expect that the current measures
which the Finance Minister has assured
hold out some hope. But I would like
to warn the Government that there is no
rnning away from the fact that there is
a pressure on the orice front, partly because
of the continued distortion in the macro-
economic management and partly due to
the short-fall in supplies. Then devalua-
tion has taken place and our capacity to
import has been somewhat hampered sub.
stantially. Under these conditions, there
should be some priority. Number one, the
poor and vulnerable section should be
protected on a priority basis. If our Pub-
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lic Distribution System, which the Prime
Minister has repeatedly promised, is well-
stocked and its delivedy system 1s suffi-
cient, perhaps, a relative safety met will be
available to them,

Secondly, on a selective  basis, the
Finance Minister could consider importing
such items which are essential in nature
and are likely to affect the common
people’s consumption basket,

The third tning is that the promised
curb on the Government expenditure
should be reflected in concrete action onm
a time-bound basis.

All said and done, ] still retain opti-
mism in the outcome of the overall eco-
nomic package which the Finance Minis-
ter has made. [ realise that this neces-
sary gestation period is required. but it
Snould not be longer than what is neces-
sary and for that. an all-round vigilance
and course correction would be required.

The last point T would like to say is
that in thig whole process, one cannog rule
out the possibility of hoarding with the
calculation for profileering and the busi-
nes; community, that is the prime ‘hoar-
ders, i5 hand in glove wity some of the
Stata Governments. So the Central Go-
vernment will have to be vigilant and
should come down heavily on such people
who are likely tg play havoe through
the'r hoarding : )

SHRT SHABBIR AHMAD SALARIA
(Jammu and Kashmir): Mr, Vice-Chair-
man, Siv, the statement made by the Fi-
nance Minister, is no doubt exhaustive but
it iy nmot convincing. When the Budget
was announced, it was evedybody’s guess
that we would have to see this day except
for the Finance Ministe; and some others
who hag hopes that nothwithstanding the
Budget and the policies being pursued,
the prices would not rise, Tt was a writing
on the wall tha; thi; day thad to dawn.
It is true that the ecomomic  sitvation
which was inherited by the present Go-
vernment was very serious and bad and
that steps had to be taken to deal with it
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effectively and the Government deserves
appreciation for having takenm necessary
steps but the question of rise in prices is
alarming and the reasong why this led to
this bave to be borme in mind. One of
the formost reasons, (0 my mind, has been
the fact that there was already 3 25 per
cent hike in petroleum products brought
about by the former Government, which
as Mr. Gurupadaswamy said, was inten-
ded only to last till the Gulf crisis but
had been continuing. to tha; wag added
the additional increase on petroleum pro-
ducts which therefore led to a price
rise because once you raise the price of
peirol and petroleum products, the effect
on the prices of commodities is bound to
take place.  That plays a pivotal role.
Now the second difficulty whicy arises
and which leadg to rise in Drices is the
fact that we have been restorting in the
past to deficit financing and that bas
cen ahnormal and this time also, the de-
ficit financing %aas been one of the causes
for leading to price rise and if it is com-
tinued at this rate and is not contained,
the hon. Finance Minister may find dif-
ficulty in controlling the spiralling prices
which  threatens to go up  higher and
higher. The poore; sections of the so-
ciety are most affected and the statement
of th= hon. Minister has taken mnote of
it, that essential commodities in particular
are undercoing greater rise in prices and
that has worrjed him, and rightly so.
Therefore, necessary measures have tg be
taken. The third reason whicy led to rise
in prices wag also the Railway Budget
which dig not spare sugarcane also from
the rise in freighy charges. The other
charges of passenger ticket; have also
bteen raised and obviously the businessmen
have to realise them from the consumers.
The taxation proposals contained in the
Brndger have also led to th.  price-rise.
This is not now disputed that this is the

The hon, Minister has how-

ever. expressed optimism that h. will be

situation.

able > hold the price-line. Bv refer-ing
to the old statistics of the rise in prices
he has tried to console us and to console
himself, but T don’t think that it can be
so as Ghalib had said.
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Now I would like to make certain sub-
missions in this regard. The current Budget
has provided that there will be a deduc-
tion of income-tax af source in thg case
of fixed deposits. This, I am told, has led
to discontinuation of e fixed deposits in
many banks and has also lessened the
rate of fixed deposits, the rate at which
we are  getting fixed deposits in the
banks. That means the money is coming
out and is adding to liquidity. Further,
the hon, Minister may logk intp these
points--whether he can persuade the Go-
vernment and its departments tp cut down
wasteful expenditure and those ways of
expenses which were resorted to by hon.
Ministers, by high officers, whether they
can take to tightening of the belt and les-
sening of those expenses; whether over-
staffing can be dome away with; whether
he can fing a way out by getting rid of
such enterprises which are a 'milestone
round the neck of our economy. He
may also consider  whether he can do
something to lessen the rates of petrolcum;
products so that the rate at which their
pricgs are going up is arrested somchow.
These are my submissions and T hope the
hon. Mimister wil! consider them. (ends)

DR. YELAMANCHILT SIVAIJI: Sir, the
rising prices, high prices, are making of
the present Government and the Minister
wanted to take shelter under the umbrella
of comparing he figures of 1988.89, 1989.
90 and 1990-91 in his own subtle way.
A trained bureaucrat, he wants to shift
the blame saying tha; it was the regime
of Mr. V. P Singh during 1990-91 which
was responsible fo. the rising prices. Sir
it is not afact. For thelast one vear the
the prices have hgen rising and the first

rcason for the price-rise is high tax:tion.

For the last one year additional taxation
to the tune of Rs. 10,000 crores has been
imposed by the Government 1in various
forms. During October, 1990 the petrol

"7 H {Tmnsliteration in Arabic script,
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was hiked by 25 per cent and it wa
calculated at that time that it would ne
about Rs. 2300 crores and on 15t
December last excise and customs duties
were hiked amounting to Rs. 1,340 crores
Depreciation allowance amounts to anothe;
Rs. 769 crores. Surcharge on income-tay
raised from 8 per cent to 12 per cem
amounts to Rs. 60 crores All thes
amounts to Rs. 4,450 crores. Sir, in the
preseny Budget of Dr. Manmohan Simgh
the new levies are to the tune of Rs. 2,600
crores and if calculated omn  an annupal
basig it amounts to Rs. 3200 crores. All
these things put together comes to about
Rs. 10050 crores for one complete
year. Naturally there has to be inflation
in the country.

Sir, another point is the administered
prices of the public sector units producing
fertiliser, steel cemen; or other products.
They are raising the price of sugar very
high and the consumer has to pay a lot.
There ig a nexus between the industry
and the Government, both the people in
higher-ups ag well as the  bureaucrats.
There is a nexus between the two, There.
fore. there js no control over the prices
of goods manufactured by the industry.

Sir, on the 5th of thig month there was
a question about the price of bulk drugs
in the country. The hon. MiniStey has
said that Phenytoin Sodium which is used
for epilepsy was sold at Rs. 236 per kilo-
gram. But when we enquired from the
market the sellér stated that each 100 mil-
ligram tabley was selling at the rate of
22 paise but when one kilogram of Pheny-
toin Sodium is tableteq and marketed it
costs something like Rs. 2,200. Sir,
simply for packaging and marketing the
ratio is 1 : 10. The same is this situation
with Metronidazole, used for amoebaosis,
As regards the bulk price of Metronida-
zole there is a declaration that it costs Rs,
428 per kilogram. Simply after packing

and marketing  they are sofd at
the rate of Rs. 1,625, The same
is the sitnation  with  Ibuproten.
One  kilogram of Ibuprofen cosats
Rs. 450 but in the retail market it -
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is sold gt Rs. 1,634, Same is the situa-
tion with the antibiotic by same “Amoxi-
cillin Trihydrate’. 1t is sold at the rate
of Rs. 2,090 per kilogram but in the re-
tail market it is sold ut the rate Rs.
8,860. The same is the case with Anal-
gin. It is a simple antipyretic. Every
common man iS compellad to use Anal-
gin for temperature or . s pain-killer.
Analgin in bulk costs Rs. 251 per kilo-
gram but in the retail market it is sold at
the rate of Rs. 900. It appears that
there is no control by the Government
over the prices of life-saving drogs. There
is a nexus between the Government and
bureaucrats and the industry in looting
the consumer left and right and the Go-
vernment is keeping quiet and they are
not serious in reducing the prices of drugg
and other essential commodities.  Sir, it
is a fact that even Sugar is bzing smug-
gled to the neighbouring Pakistan and
Bangladesh and the Government is keep-
ing quiet. They are not prepared to
control smuggling of sugar to the
neighbouring  Pakistan and Bangla-
desh. Even coal s smuggled. I
was told that every day two rakes of coal
at the rate of about 2,000 metric tons
are smuggled to Pakistan under the nose
of the Government of India. But they are
not serious to control that. Sir, there is
regular hike in the transport charges of
rajlways: there is regular hike in the prices
of power and the price of everything is
hiked. The Government ig not serious
to regulate the prices.

Therefore, I would like to advise the
Government to make it a point to control
the revenue budget, to contol their re-
venue expenditure and to see that some-
thing goes for Plan expenditure and alsoi
that some hard decisions are taken tO
regulate the prices in the market so that
the common man may not be affected.
(ends)

[The Vice«Chairman, (Shri M. A.
Baby; in the Chtir]

PROF. SOURENDRA BHATTA-
CHARTEE (West Bengal): Mr. Vice-
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Chairman, in the course of today’s dis-
cussion, a discussion not commensurate
with the gravity of the siutation, a very
old point was made, a very untenable
point at that, when honourable Prof.
C. P. Thakur tried to lay all blame at
the door of the interregnums of 1977-79
and 1989-90 to emphasise that these two
interludes were really responsibie for all
the ills of the economy. He said some-
thing like that. Now, if what was built
up in thirty years from 1947 to 1977 by
the Congress by way of economy could
be subverted just by two years of inter-
lude, after nine years of rule by the same
party if there came an interregnum of
less than a year and it could undo the
economic system which had been built
up, then it must be said that the system
which was built up was essentizlly poor
and weak. Our present Financs Minister
is not a traditional Congress-I. Now he
belongs to that party. But he must have
a close look at what the ailments of the
economy were from the very beginning
of our independence. That is one as-
pect of it. Withont that, perbaps the
treatment may not be really fruitful. The
question is today the statement of the
Finance Minister tries to make light, T
am constrained to say, of the 15.3 per
cent inflation. We laymen know it that
these officials figures — I do not mean
Government; there are agencies doing it;
it is our idea—actually do not reflect the
real condition obtaining in the market in
respect of the consumers, because they
have to pay 2 much higher price. So
the 15.3 per cent would really come to
something higher. But it has been placed
at that level by the rule of average, so
to say. The Finance Minister has raised
the question of some other average by
which it may be even lighter. Perhaps
that may be counterproductive in view
of the task before us. The guestion of
containing inflation and the other side of
it, making the prices make a downward
journey — that has to be made possible.
Devaluation is one thing which was
unilaterally imposed an the Eownfry. And
then the TMF loan and the World Bank
lean, Warld Bank from which we are the
biggest borrowers in the whole world —
that is our record. Now another stag-
gering amount has been cleared by the
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International Monetary Fund. Keeping
in view this prospect the devaluation was
done. The devaluation made our ex-
ports cheaper and the imports dearer.
‘We have to depend on imports for many
of our essential commodities. And there
has been an increase in the prices of
these because of devaluation. We saw
about 20 per cent devaluation. And what
would be the effect? I think, so far as
T can remember, what the Finance Minis-
ter told was that the Government expen-
diture would be lowered. 1f our bor-
rowings increase like this, haw can the
Government  expenditure come down?
Perhaps, at the present moment, on in-
terest alone, India pays about 14 per cemt
of our Government spending. With
further borrowings, definitely it will come
to about one-fourth or mercifully it may
be one-fifth of it.

Sir, about the question of money cir-
culation, the exact figure is not with me.
It is a case of too much money chasing
too few goods. Goods are =lways too
few. The Financé Minister has said cor-

rectly that three successive good  crop
seasons should not have resulted into
these things. But the fact is that it has

resulted into these things. Why? It has
to be taken into account whether too
much money has been brought into cir-
culation in the market. 1 expect the
Finance Minister to deal with this aspect
whether there has been an increase oOr
there has been a decrcase. That alone
may not solve everything. But that is a
factor which leads to increase in  the
prices. So, these are the various aspects
one has to consider.

Sir, my appeal to the Finance Minisier
would be it is not the Finance Minister
who decides everything, but, at the same
time, he is to provide the guidance to
the Government in respect of this-—with-
out trying ta wish away the increases, let
him recognise the fact, let him try o
analyse the factors responsible for the in-
crease, and try to do away with them. Or,
as someone said earlier, if it is mot possi-
ble, then we should be told in clear terms
that it cannot be done in the present state
of our economy. Otherwise, at one
time, he stoutly maintained that there
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would not be any price increase because
of the Budget proposals. When the
prices went on increasing, then he made

" a statement—I saw it in the press—almost

like an astrologer’s prophecy, that ‘from
the first fortnight or the second fortnight
of the next month, prices will be coming
down”. On what basis has this state-
ment been made? All these things should
be made clear. But in any case, let him
say what the real position is in this
regard. Without taking recourse to sop-
histry, come to the brasstacks and say
these things, even if it is rude, even if it
is shocking, in clear terms.

KUMARIT CHANDRIKA  PREMIJT
KENIA (Maharashtra): Sir, the subject
which is uppermost in the minds of the
people is the runaway inflation. No doubt,
on the one hand, we welcome the bold
measures adopted by the hon. Finance
Minister to meet the unprecedented fiscal
and economic crisis faced by the coun-
try. The steps taken by the non. Finance
Minister are most welcome, the sieps like
liberalisation of economy, libsralisation
of trade policy, devaluation of the rupee
—1 am sure, the second devaluation of
the rupee is on the anvil; he cannot run
away from the fact—and, of course, the
TMF loan. But on the other hand, we
should not lose sight of the fact that the
plight of the common man is very badly
affected because of the runawhy inflation.
As vou know, Sir, India is a vpoor coun-
try and. 40 per cent of her peuple still
live below the povertyline. As far as
the runaway inflation is concerned, the
Time of India in its issue dated Septem-
ber 11, 1991, suggested a startling state
of affairs. And I quote:

“The genic seems to be slipping out
despite best efforts. The annual rate of
inflation based on the wholesale price
index had reached 152 per cent by
Aungust 24, 1991, In a few months it
is likely to go up to 18 per cent. And
in all probably, it will not stop there..”

The inflation is heading towards 20
per cent. That is the statement made
by the Times of India.

The common man is hit very hard, and
particularly the housewives and
common man have really io see to it that



101

Calling atteniion
{0 matter

both ends meet within a limited budgel.
When the housewife goes to the market
she finds almost all the items, be it
vegetables, edible w©il or fruits, out of
the reach of the housewife or the com-
mon man.

THE VICE-CHAIRMAN (SHRI
M. A. BABY): One need not be a house-
wife to know that,

KUMARI CHANDRIKA PREMII
KENIA: She may not be a housewife.
She can be just a woman. 1 also go to
the market. In spite of the fact that I
have to come to the Parliament I do po
to the market often.

SHRI V. NARAYANASAMY: You
find out what is the prevailing price of

sarees in the market!
KUMARI CHANDRIKA PREMII
KENIA: He buys vegetables first and

then sarees. (Interruptions)

I have raised this issue in various fora.
‘Starting with it, we had an all—party
meeting convened by the Prime Minister
on the fiscal mcasures immediately after
the advent of the present Government.
And I would urge upon the hon. Finance
Minister {o give top priority to the im-
oact of inflation on the common man.
One high-power committee is already
functioning under the chairmanship of
the hon. Finance Minister. And at the
suggestion of the President in his Address
10 the JYoint Session of Parliament the
Prime Minister has also formed 'another
high-power committee to monitor the
prices and supplies of essential commodi-
ties. But I think this is not enough.

I would now like to give reasons for the
runaway inflation. Let us see the macro-
economic imbalances which, T think, are
the main factors. As stated in the Eco-
nomic Survey, 1990-91, the build-up of
inflationary pressures in recent years is
due to (a) fiscal imbalances resulting in
a higher increase in money supply, liqui-
dity overhang and thus effective dsmand,
(b) supply and dcmand imbalances in
sensitive  commodities mainly due to

[ 16 SEPT.
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shortfall in domestic production and in-
ability of the Govermment to  import
desired quantities because of pressures on
the balance of payments, and (c) the
consequent inflationary expecrations.

Now, coming to the specitic reasons of
the hike in the prices of essential com-
modities, the increase in prices of cereals,
particularly of rice and wheat, is attri-
butable to the substantial increase in
procurement prices and the consequent
rise 1 issue prices. The continued in-
crease in the prices of pulses was caused
by the persistent excess demand. The
sharp increase in prices of edible oils
was mainly due to shortfalls in the do-
mestic production and the inability of
the Government to impor; larger quanti-
ties on account of the foreign exchange
constraint.

In fact, an attempt was made in Maha-
rashtra by Shiy Sena andq Shiv Sena party
workers to distribute ‘Dhara’ oil  which
wag available to the people at a lower
cate.  And I must say that a very good
response was given by the people in Ma-
harashtra to the distribution of ‘Dhara’
oil.  But, unfortunately, the rates ot
‘Dhara” shot up and they were put at
part with palmolive oil.

The Gulf surcharge of 25 per cent omn
domestic price of petroleum products im-
posed with effect from 15th October, 1990,
hai an overall impact of 1.5 per cent on
*> wholesale price index. I would request

0. Finance Minister to do away
st the Guilf surcharge of 25 per cent.
This surcharge was imposed at the time
of Gulg crisis. We have almost overcome
the Gulf crisis. T would, therefore, re-
quest the Finance Minister to do awav
ik ¥ aarcharge of 25 per cent.

Now 2T us ses what is the impact of
Budget on inflation. The Fconomic Times
bas stated that the Budget had sought to
raise Rs. 2,617 crores through fresh taxes
in 1991-92 and administered a 20 per
cent hike in prices of petroleum products
except diesel and kerosene. The Govern-
ment has argued, in fact the Finance
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[Kumari Chandrika Premji Kenia} yereEnT  aows @ F O
Minister had also come out with a state- TREAGT E f& g _‘f'@ aE st
ment saying that this will not lead to g o g Aifvm W) A
inflation. The Governmen; argued that g | § 9@ ¥ a9 gaTE g |
the inflation rate would not increase but =
the 2 percentage points increase which TTEE GRS ﬁ'ﬁ'sf %Tl'ﬁl' ;T
actually turng out to be 10.05 per cent to ;‘a % | ag T& FiesT R

12.09 per cent proves that the Budget
has a strong inflationary potential.

g fF e 40 @ ¥ ¥ A
¥ og wwaar g 5 freq @@ s
ﬁaaagawaﬁqr% Grqur

I would like to make certain suggestions

for the Finance Minister to consider whilg ’Tm fafreex argd & TheAT ¥
he takes measures to scurb inflationary © g qar | @l E fa faa 1)
tendencies in the country. The Govern- feii o T8 15.2 qEe  Jer g
ment expenditure is increasigg day by oY I 4 q-@-,-.ﬁ O
o e Lottt wrilible Sow | g fy g7 20 vz v 7w
tions are on the Government expendi- st f Wﬁ:ﬁ ST At EIET{-I‘
ture. This is a wasteful expenditure. We mF fear” F1 fred % N q
are not able to spend money on develop- TE%[ sfegst S F H_—RT fg?ﬁ- q
ment plans simply because the bulk of AT g 1 gg |F T gl @r g ?
the money is being utiliseq for the Gov- TEH 9B T AT g wg TEar
ernment expenditure. There is a neces- QT R % | FEE 99 (E"r g
sit;; to r;va_mp the put:}ic ; fdis:_ributio: 7 §F &F Sy § | K amaar
. System. t 1s very erratic, defective an 7 o Y
faulty. The hon. Finance Minister has g fe g Tw q| ﬁw\ %j 'FEI'H'BT
, o . . W & O AET AW AR T g |
said that he is going to redesign the public . g
distribution system. I would like to RO EFI_:IH ﬁﬁ@ % % Eﬁ- 15
knoyw from the hon. Finance Minister gﬁﬂﬁg , I R AT ﬁq‘ﬁ-{@'
what measures he contemplates while re- L3 % Al T FW T SUTET '@ TFRA
designing the public distribution system. 3 I 9T 3§ ﬁ:?ﬁ % & 511% W &
In fact, many of the itemg which are sup- TAHX TTEHT B 5§ 0 W WA F
gostedb tto be d:stributed tthr(tmgl;l publ_ilc fm’ @F & AU = " e
istribution system are not at all avail- = -
able. But if you go to the opeg market, HERE T % !
these very items are available at bhigher R ! .
prices. ,\%‘hen you go to the public dis- LU EEL @ Y 3 ERG g
tribution shop, the itemg whicy are given @' T g f& womm =w g @:
to you are of sub-standard quality. Kindly %I'FH-TH' Jied FH H@' @' el %
see that these irregularities are checked. "I‘ SIS & HIHAT E g Eﬁ%
The hoarders, black-marketeers and eco- g ;-ﬁ' BT gEFT wTOT FAT %’
nomic-offenders and anti-social .elemen.t's fﬁ UF FOT ST F OEWS T E-
who make hay while the sun shlr{es_ w.ﬂl ST § mow o Sw gred A
have to be warned and strict action will T =R E l" = o e

have to be taken against them. Thank
yon for giving me this opportunity to

FHAE g F A S IO FIT

speak on price rise, g q g fF AT mﬁ <
¥ o o www ¥ @
wWEN F owmwr I W
oft Toshta faz (gfoma) - ¥} ow g W AN amw W R
g JAWA qE, AT wryAw  fwl- TF 10 T F ST AT ST UE-
T WEgT F WA Y LEHe 9T qfest & @€ 17.6 9@e a9 &
A Ty ¥ Wi drfeEy § o 1981 ¥ T 24,383 FUT 9T |,
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T 1990-91 ¥ I TBFC 1,60,171
FOT w4 g AT | 1991-92 §,
widqqd UF W TE I3 fore
1,13,422 @Y ®E  TF FAF AT
w ¥ % gaAm § fv 4@
T FT Al TAAA q:.mqr—ﬁ—(
g, vear gfewiddwa & dar @+
gxar S @ T ooy gwA =\
qifady @i g1 s & )

Zat, § Fgwr fv 19s1-82 W
FAAT & S Ffama 91, 98
58 "fama 9 AT ot HF IF IT
71.9 wama & wui § | F wRAq
g & @A fodt o 3w ¥ T
A gH, faad gwmil Ay f Wi
% | TR IAE S =T qaﬁrcn%'at
g, ag 42 gfgma a1, a1 {F 9TFT
28 Wawms @ war & . @ #
gazar § F T A &9 9 W
W &, tF @t T § A $Itrﬁ
¥ ogal WM A s TES ar &
FrgAwa wfema , 9 ¥ fas
SCUE A

gat & mak @ Fm wodar
f& § Ao UFgafesT #T T[T
g W 9, ToF ¥ ITgWw §
3w g Towy Tem wgwa g
fF & 4w T3 W g | wHiw &
gfamn wz & wmi g &'l U%
g8 UREfssR gr & M fedr
g 9! § T g § M fim F
FE F0 20 TW@E B @ wa,
FIE 40 @ F& B fTar T
A w1 80 TWE & Bie fear
T\ R AU aqaT-aaT fas
A A s TIERTTF T
g ® Ay T ¥ fae gArs W
ff ot f9e @9q g =T e
T 41, I8 T T 180 FUS
‘T T gET AT IaFT 80 Wiawd
FW HT TH FHAC F T g |
IE 9T 450 FUT TWAT @H Fl
W g oMrT S 20 wivwa ferfr
g, ITGUTSERT WY, FT F WA
g9 g1 A qQ FEHT T A
T, T e gE & gwne ¥ dofew
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£ asg ¥ 1 el Ak Hron 3,
ot f& wg 79 & I8 T@ FT A=
FEAT AF T T

¥ wagar § f& g & 20
gfama g &, S 77 | @ 2,
I FH TI T Y FUT w7
T wF gmT v @ A FEF &
Faed g f& wwoa.ow. & T
q¥ SIgT 180 #FUT TIT & gWT
qT, AT ST TE FAIE g0, q Iq
9T 500 HOT ®F ¥ FX @Y
g 9w | 93 WA 1970 X
g¥ gwr o9r 1 s gf@nr &
e #} oAt fgar amrT oer, 3g
T8 faar w1 owr &

gaar gfeq 9w
Tat &1

TH g § gau g wiE wE
f& Fwma ¥ wag fowgda & o
4§ 1974 ¥ dFwd @ wAT 9T |
agi @€ @ag ofr T, dg;
feat mav \ 987 =g WA = E,
gl WFFHE T 150 FAT 47 200
FUT &4 @« wC fgar g, Ia®
T A ¢ FAIT FUT WH AT
NI o7, S T F QT FieA
2 wmi e, q—gsﬁmagrwrﬁl
FATRY AF TAT F 9T TG g1 H
W 7w § 1 WiaeET Agimm, @A
# @t Fiw dFEe gy, €
et fra 9t &, T I9F TQ
gag g A Y W&

1 afama @

Tk @ A aga g fF fasd-
FATEL T, AL AT AT =T oY |
4g &3 ¥ faver gy I & Avew
g% & | us FiferEa FegwA
FoT &, foodr v @ gt ave
e faaeee, = qawrE Ao
4, 978 WY Y FEewT QB0 91 |
ar Fifcrea Fegama o041 T Tm
@ WA I& 780 wUT T @F
& faqn & o "e & /T 70
frareT a% g9z U= S0 o=t ¥
IR X EIEH & @ &, TR
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§ I FET WEE A oT@Ar 9=
T W & Wi AwY TR Wigel
A 8 1 oA W owd T WL
St 5w IR ¥ TF g, a® 8
T ¥ AER A O®A WL,
T Tt gar =@ 1 FE T8
gar g TH & A8 WU AFEiT
D@ R OF aE w¥w 7oA
FEAT | gewar Srarsn, feeEye
SETAGEIST FiETeET AT AT
g ) (F8)—F T wIT H FAAr
JE TATT FT G g |

g & wioE wg @ o9r fE
greft THREt | AT & Y AEwEE
F HER FLAT TS GUERT TRl 8 |
o F owdt A8 W @, WA
wreE fAfrET wEw @' 38 §u
g sl Gw BW T WO&T f FS
FIXGC & | Tagr wmwr fRET 3@
g TH W @, W RN W
TR A OFAT Z | ST AL TARAGT
g, Su% fgm@m & 3,11,359 FUT
¥Ta7 BHA fqaEn § WW T W @
RqZ IEF T S R TET 98T
¥ ooimT §UF B W1 W 8 |

AT, & g OF 97 THAHE AE] §
qowg Tgy wits F @ & fF
qrEg gAC 9T WG g3
TARA ¥ TG 4 FEd ¢ (@ AEW
TALT FGw A AT AT AR
Fq AEr g~ A 4 3@ TEREE
F oWT 7 g F frodrwadie T
% W F—H v aga frwaw
nEEHl AT WIfATT 8 W
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5 =%Fwd & 3|z g% FT
ag 3T @r g F @miza usw aear
g IR ;| 5 TWET I}, 109WET
ag, 15 9%ec a3, T AW ¥
JFE & 9g Far fF ogw ot kR F
qET UL Fala 77 49 ) AR
fag #sT st 92 gu § AT AW
20T g1 Tl At g, faaar wgw
UST AT g #T HTH ST FH AU
@ g S A% JE g wr & 4 aw
FHATT § AT T FZAT 3VF & |
AU 9 ARTOT A S 7 oA@q
ArET qlga FFa1 5 ga =7 e
FT wEAT & I ¥ s §, a0
TFRT FT qr g4 ufews ¥ osafw
uF auifafafest & srar wmar @,
FrE AT ARE T gAFr qiw |
FEMr 5 gl wrde foofaas
ae @ § S@ wwe aw fwar g,
DT FIE WL ARHAT A F FIOAT
q1 g ST "gar § f& rEred aw
farr, & 37 0% & w¥n, 9
FE LAY amF e gy S
I ¥ oF §twr faer 9r, s@ F
g fafsze 3 fEar ar 5 gz
F wEAfsae FIET  F FEl
fAsTfag, €AT gATE ARG §TEIS
aaaie fag & F aewiy afag
A A § AiwT fear 3 =edi 3o
Fq g A W fgu § fsaay o
s W OFET v oweEl {Eepe
gEwa "R T §, qifade ase
AN TEr g, 9T g9 &g & 9139
I W ORI gE WS gran, Wige
UIT 9F FIN ¥ (MU 9 FE F0G
§ oA 95 B 9T &y fF S et
AT THIEF § tefe & W fEaen
FA OEAT & ®F &AM &7 @A gC
g ¥ 97 §ga #WE § 57 FeAl
wifgT W oggmAar g fF owf &
UF REATH O, IF groifess &
¥ g @ed, gt . F oW war
=ifgr + @ waarT fag S Fag
A1 FFA0 5 zA ATAY ¥ Fga eI
¥ AT 957 @ ¥ FEA N
sifge 1 3w F St 300-400 TS
g § @l FuET & fadraew &
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vt ¥ faere 3T 3 T4 & T,
A AT 2 ifwerH % fe
A AW FW § I faere TN
Y TEF UFHA FTAT SMEC AT 4
aawar § 5 w7 20 & ¥ foges
ATHA WD AT | HAT KT AT A
fafaees a9y AW fewrddie ¥ @
AT Frag Y 1 g § OH G
BFT [TAT FIF GeH O FEAT | &
aomar g & 7o gy ¥ e 999
37 AT 1 odfrue w¥¢v fF oW
TF grEaS FHIT s qriasTiT
gardr afgw, «r 5 a0 gre¥T o
CANE SO i A B T 1 o
FF FATHT AfEC | zAF qE9 T
3 a5 nRAHT wr Frq 2, fafaees
FT FTAE, I |1 977 T AT §
IHFT FTH F | THH UF JF I8
fegar § 5 q¢ gr99 siaweT ¥
frar ST & | g /R0 T FIAME-
L] fsr'?rr Srg ag wgr o, fRet

wel & & ) ogaw a@r el &
wnoflr &Y, 15 &, 20 I, 258,

30 21, %¥g wRfyde a5 7 =71
gFAT § | TF FWE BT IEATIES
3t wm fr a7 gFavas § SR R
gwiAAEy foom ¥, wig w@ @T
@r%,“r%amw F g 9= Qvﬂmwrr
T ¥ § fay Eﬁh’ar INF  auH
fw wg a'l"aar oYy & 3IF Aarme
F< | gAfAT Ay «.rm’"a FI FY
qrET FHET KT T mrfgw 0ogEer
A FHA F) crrerui IFAT STEE T
wifg? % zg Fqer o frFAT FT
% XA EXATEFAT AT A WiaHe
g FT oWTAr IFHIWE 2, fE¥
e fafasvelt Twefiiz &t |
[WT FET gre@ ¥ AITFN oAT
FHET AT A T gwEmar g O
q1EH TUET 97 gH 985 T Agm ¥

4] aga 5= froeen fyaq @i
g8 4% I} &% g 1w AT
IFUIAT - F2  IUHT  IIU-SIGE

TEAHEEHT T S AT graaw
FT ooy gEE F AW AT Ay T
ar feT vA% IR gEE gefidigna ¥
q wear g & ¢ famw AgY gl
arfgg T ZrIT SAFT I
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"y oy H’Fﬁ-‘-\’ FET 4 HTE AW F
ATAY §gd Sdaw § #IT SrEF ey
5T a99 3% ¥ A § I A97 §
frg ot g @gy awsl &, frl
TIF F FA FIT AT, Y g
HFAT TIgAT 5 HIOT AR ST Aws
fam, aq* Ag FEA § W nod 57
¥ o 4ga<iv A9 PE Twar 97 4

FE AT Taw AC F SITHT g4
g7 =g 1w fgew )
SHRI JAGMOHAN (Nominated):

Thank you very much, Mr. Vice-Chair-
man. I will be very brief and I will not
repeat what has already been stated.

All that T want to do is to invite the
attention of the hon, Finance Minister to
the problems of implementation. The
policy may be very good, but, actually,
it is the implementation which matters. I
think much greater attention needs to be
paid to the problems relating to imple-
mentation.

At present, the structure of our adminis.
tration ig such, the environment in which
the administration has to function is such,
negative resulty comel Mor, people are
employed on negative jobs than on posi-
tive jobs. More peaple are employed on
unproductive  jobs thap on productive
jobs. Unless this basic defect is remov-
ed, T am quite sure, the policy intentions
will not be transformed into reality and
ou; problems will go on mounting.

One of the reasons for the price rise
is that no effective action is taken against
the racketeers, hoarders, blackmarketeers
and smugglers. Large amounts of land
have been cornerned by vested interests.
Huge assets of the State are cormered by
these people, Brt no one is looking into
that, Thig is an extremely important
poing.

The other thing whicy, T wan; to point
ot is in regard to some of the decisions
which we are taking concerning subversion
and terrorism After a1, *h= prolongation
of the agony alsp involves a lot of money.
Tf there is a clear-cut policy in regard to
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Pupjab, Kashmir and Assam, a lot of
expenditure can be curtailed and a lot of
problems can be solved. 1 find that,
sometimes, you adopt a very soft line
and, sometimes, yon adopt a very 'hard
line, with the result that you fal]l between
the two stools. We never achieve any
results. Today, we find that in regard to
Assam,  differen; line i being taken
than the one taken only about fifteen
days ago. Similarly, in Kashmir, in Pun-
jab. In the case of Punjab, I do not
want top say whether the decision 1o hold
elections was right or not. I do not
Wang 1o say whetther fhe deciziof 4o cancel
the elections was right or not. All that
T say is that we should take into account
the consequences of the caneellation and
the uge amount of expenditure that was
wasted in the process. When we are
facing such a crisis, can the nation afford
to take a decision of this nature which

will involve a huge wastage of expendi-
ture?

These are the points T wanted to make.
The other points have already been made
by my colleagues and, therefore, I do nof
want to repeat them. Thank you.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): 1 hope Manmohanji will take
note of Jagmohanji’s points,

Wt pAry TR WIAART (99T
g3w) - JYANTEAY  AEIEE, ¥ I
@AY AF DTS WE oqE ¥
TEE & aFaEl 3 A ¥ ous A
AT IAt 2, T 7@ fF owwEm o
oAt FIASAT TSI g, R i g
e 2 FA AT T BT A EEGil
¥ T 9B A% wQA FT TaATT B,
398 Y PRl g7 &7 A1 Far A
At g Afer @ AR Y & 1 @Y I
w1 ux v fgear, ¥ AT g
w91 & fafaes o7 sedee #1 ger
FW® ¥ oW § AT A WY Sro
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zafau @t Sefae &1 w7 F@ '
qId AT Al g, TE ST SATAT
quy ¥ HFrel Agl g M I8
Tl T W W F eI ZOF
FAT AIT FTIE FT AIFAT FSAT
g @ OF S

Faq #, 7% §f$ aq T
fau aa & at Y &9 3 A §
g A9 AR F Fe wa W
g 98 T FT FIAET AT |
IHFT TAGE IE T g frgw &
FT AT AT g AT WEW
gOfeq q91 [A991 AT qxqTT 5T |
TH I W AEZ g A AT AT
arar, grEFT fagsr geed #
AW FE A I gwr ar av
Saf A JAR g, Fg wEar
W 1 T e g awt Ag F o
aT AFMS FT TF I HTI0 wag“rerr
g fF . a9 foar wmr & I9%
qrg wd HIAT AQ@T g AT A9 TG
wd & fF w9 WA Fgy § 06
AT WIS 91§ g SIS gram
a1 gue W@ g, 9T QET F:
T wgar gafsg HT [gq7 JrATT
qear /fag feasr mae gard a@@l
st F |l 9 9=ar § )

= Hiw, ¥ fFm gL 9™
FUET g € | T AIT H AT
26—27 AW TIT F AT za@rﬂsrrq
¥ AT AT WE aiw & Asy
T Fg WX SgET FA A T ST
TAT AFT T ¢ | fHT qEF AR
o AgE A § @ A -
Fifet #1 Fueare o Fedr g
FET 48 grar & fF oF oar e
a7ar g faad agl fasan w1 e
At fetar § 1 T ag @ FA
HEWE T A7 AT & qF FET SIar
& & qodt fagor maedr F)gEE
Ffsw | IJuawrery AER_T, FU TG
fary frgza & f& =im =10 qfa
Fda # M ogeat &, I9F gEafTw
faa<or goret & W g Ad S
gHAT & | IT FAW 4IA AT @I
FCH EN WU AT gHAr g |
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& 7g FgAr =AEW 5 ARy &
gAm ¥ AN 9% gATU sEt ql
4z a¢ AW TA AT AXT A F
darErC F1 3§ ar san I8 qfiwa
¥ g A 3fg gg Ao
gg¥ @ FT 97 Ffer Avw o,
IqH #Y FUST FHT FET AT
T M 9EH Fgq FT A TAET
2 Adr ¥ & @w @ waAT gnn
g1 &7 g Ayl A amw 3,
7g 3T fEeat § 42 Mar F—UF W
gz w2, f99% g 99 F FA
adf & W7 AN I AT AR
fyasr & T FA A4f & Ig AR
¥ foq T Fr oFAT 3, saTer a-ﬁ-
¥ gle ~d § ate nEdr  fgza
F WY gOT A3 ) gAFT A =St
% Ira 97 FEr [T 9sar g

JIAAEHET  WGIRE, T@AHzE A
FA1 AgF @r=r 5 oI§ 109 IW A
w&ta & a@dr ¥ faw 47 FT M7
Fa & @ §F %1 | 3% fqo
Fo feai # fau, gawm ¥ fag adf
FEar, 9 feat ¥ ﬂ‘l":{ F T FYq
32 777 5 3 aafadt ¥ ora ssan
gar 1 T w w1 3™F fAw
39 €zFAT § GAR FIE I7 I AT
F1 geq w7, foay & 7g Jar=a
g% Zhr | AiEA, IAET A0 A
@t aar ) wEr ST a1 {5 ogaEy
WAT Ty & S AW #, gq aF
FEW § &A1 WM FT@E T 94
g % fHET W [EAT FF UF W
T sqrEr T AMWEAT &, 799 793
F} wE g ATT ATRSAT R A
N IAaFr FF ¥ FAr fEmr wrom,
3aFr faet @F & faw adr fadmr
HfFg Iar ot H'E'T gyegr SEar |
Y FT oWHEAT Fgoww, a0

SCER

qreqal, T { AI gAT  7AF
T &, foaft MT T w1 eqa
¥ Arfge | A A FIEAT &I
Mfsg gaags Y, FfFT 5= TF
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wrza afwdr amEr _fafwma 7@
gt qE qE gEW FE gEI g
AT A ¥ 1 g aF faaor qurre”
T qAOT g, A9 a9 #ar g AR
gAT?, W ARSI g | eI A
oAt g¢ Faqeor R wsr o S
F T TE T TEA, AW AEH
F1 T A& TAFATI gWA IERY
FAT FT Bforw ey 98 F1 fx aEafas
faTo qurEl Jr SHTARTT HAT JATE
FT | I ATT ¢ & TG |

uF gAE | xar g 5 NSt F
(M, FIAFT AT/ I F a7
T W FIW F FIC ) TEE o
F$ IE FAT AT g WX a2 fag
AT T FET &, Tlo ANgATHA I
¥ Fgr &, & AwAar g ¥ oAy aw
oA Y AR AAT A AT FY
AT WT I w1 a1 R FTEE
F a3 A I T8
IART FINA AT AT gATE WF H
=1 7 SR A A IR w7 av
fparat Hd & ITE AT U AT
17 gAC ®AT & I TF, I F
= & 20 H9ST § SHET A AT
Irfge 1+ 7§ 3w Fr fafema Tfa
¥ 57 39 A{ifa ¥ oamw oI Ay
F AT I9F AT WITFE FNE FAY
@A faaew guEr FT oW
AT F qT WA Al #1F6
TIgTar |

JIAqETH  qgEd, arw  (EEy
aigy Ft JE@ AG, R oiEE A
FEIT AE + g ARHT O AT
ATIr g ATAZGT FET | 9 A
AATT TET F A ITHT FAAT qE
R 511 T § i Pow fga el
fam @ & | anT ox afEr 3y
ar 7 rEAT 1 & I ITH 25-30
€ AT w1 A S g
= SFT WG G AN FT W4T A
dfae a1 gt It Fr + A,
aTAT g @ § ) ArEd ||y sy ?
M|rEe? FE W W/ OTRF?
AT TF qAEr g AT TER 0%
AHIT F1 fogar sm smr Fifgw,
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[# o5 gouW wgeaTa]

IIAT EATA A AT YT L LR AT
wgm & =g fafr=a %r“rsf F,
m“r FelT & St 5 s fEA
NITT AT F§ 3T wICi, g f&F A’
A g &1 SO, 3wy w0 AR
T FAOF AT qGF gAT TG, AW
T 497 Agi | 5§ AT =F ST I
¥ zax Fwmy &1 s e A,
5 aF A5 qu 8T & T=ar ge
aE F

AN FgA-TET  gAHE, |
gy qF " fagr o

SHRI JAGESH DESAL: Mr. Vice-
Chairman, Siz, today I am not speaking
as o person who knows something about
economics or financia] matters, 1 am
speaking here to voice the feelings of tac
people of this country. Yes, on 3lst
August, 1991, the inflation rate went up lo
15.27 per cent, but this does not give a
correct picture. Herein all the items of
services are included whereas we are con-
cerned with the items which the masses
of thig country consume, not the services
whicy they wanp to have. When Shri
V. P. Singh became the Prime Minister,
there were high hopes in this country that
prices will come down. Similarly, in spite
of the worst situation under which this
Government is, people have faith tha¢ this
Government can bring down (he prices
or, at least, see that they do not rise fur-
ther. They are watching us. But they
will not pardoen wus, they will not forgive
us if we fail them and, as such, we have
to take some drastic and concrete action
to bring down the prices.

What is the dimension of the increasing
prices? Sir. T wag shattered when I saw
to what extent they have gone up. To say
that they have gone up only after the
budget. and because of the levieg in the
budget, T think, will be deceiving our-
selves.  Yes, they have gone up, but
they have been going up since the last
one-and-a-half years. ’

[ RATJYA SABHA ]
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SHRI M. S. GURUPADASWAMY:

Since the 80%s!

SHRI JAGESH DESAI: Listen to me,
I am giving the figures. Yoy say that
this is because of the budget proposals,
Yes, it is, to some extent—I don’t deny
1t.

SHRI MENTAY PADMANABRHAM:
Mr. Desai, please refer to the Reserve
Bank reports from 1980 onwards.

SHRI JAGESH DESAI: Please, I want
to show the dimension. I don’t want to-
say 15.27 per cent and 2ll that but I want
to say something different.

What are these items? If I remember:
correctly, in the month of June when T
was reading the Financial Express, I found
that within one week the price of jowar
had gone up by Rs. 75 a quintal. And
this jowar is consumed, by whom? The:
Adivasis and other poor people of this
country' in Maharashtra and Gujarat. Sir,
within the span of three-and-a-half
months—from  27-4-91 to 10-8-91—part
of that before this Governmen; came into
being and after that, what is the picture?
The price of rice had gone up, in these
3% months, by 30 per cent, jowar by 50
per cent, arhar dal by about 35 per cent,
masoor dal similarly, potatoes by 150 per
cent, omions by 20 per cent, and dry
chillies by 180 per cent. The prices af
all these items, which are required by the
common man, when we have the ‘best of
monsoons, why are they going up? Why
are the prices of foodgrains, like jowar
and rice going up? Why is the price of
arhar dal going up? In the case of
sugar, we had maintained thg level of
production of 108 lakh tonnes in the past
many years, ang this vear that has been
surpassed. In spite of that, sugar prices
are going up by 25 per cemt and gur
prices are going up by 25 per cent. Re-
garding edible oil T will not say because
production has not gone up, but the prices
of all these commodities are going up. So,
what concrete action doeg the Govern-
ment want to take to bring down the
prices? That is what T want to know
from the Government. Only saying that
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it is because of fiscal deficit and because
of seasonal reasonsg i3 mnot going to com-
vince the people. Here we have to take
some policy decisions,

AN HONOURABLE MEMBER: Like
what?

SHR] JAGESH DESAI: I am coming
to t@at,

Are we going 10 say thnat the prices
will be determined by the market forces?
In this country when the demand is much
higher than the supply, are you going to
say thag the prices will be determined by
tne forces of supply and demand? When
the supply can be restricted artificially,
do yoy want the prices to be fixed on the

basig of supply and demand? I will give
you just one example only. Im my own
experience, as a Minister in the Maha-

rashtra Government, when 1 was coming
from Pune to Bombay, at Lonavala I
read “THE ECONOMIC TIMES” in
which it was written, “20,000 tonnes of
sugar hoarded in Bombay.” 1 immedia-~
tely came to my oflice. I sent some of
my very confidential officers to search
tne godowns of all the sugar merchants.
What did they find? They found that
the stock according to the stock
register. Not a single ounce of sugar was
more than what was shown in the stock
register. Then 'now was the price going
up? How was this reported in “THE
ECONOMIC TIMES?” Then, after some
thought, T found out that sugar which wag
sold according to the Sugar Order was
actually lving in the sugar mills. Shankar
Raoji knows all these things because at
that time he was my Chief Minister. To
what extent it was done, T do not want
to say about that. According to the Sugar
Order. weekly despatches hag to be done
of this quantity to the place where it
‘should be sent. Instead of sending it. it
was all lying in the sugar mills, and an
artificial scarcity was created, and the
price was going up.

was

Tha: is why I say that T have lost faith
in this rule of supply angd demand. I
have myself lost hope in tha; fheory. As
such T feel that where there is a short-
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supply and the demand is high, we ha.ve
to interfere, the Government has to 1D-
terfere by some type of machinery to
see that the prices remamn at a reasonable
level,

His place is Hima-
chal Pradesn. Yes, the highest number of
raids werg there. The  second largest
number of raidg was in Himachal Pradesh
after Punjab. About 13,806 raids were
conducted in Himachal Pradesh. 1 am
giving the figures. The first highest was
in Punjeb, and #ne nex; was in Himacbal
Pradesh, Whal was the result? The
number of persons arrested was nil. The
number of persoms prosecuted was bil.

Sharmaji is here.

The number of persons convicted was
nil. The value of goods confiscated
way ml. Raids of this type were conduc-

ted. I must compliment West Bengal
Maharashtra, West Bengal and others:
have done the bestwork as far as raids
are concerned. Now T know why the
prices were going up at that time when-
Mr. V. P, Singy was the Prime Minister.
The BJP is a party supported by mer-
cdnanfs who are black-marketeers, Here-
we are seeing the disease. That is why
the prices were going up. If you want fo
take action against hoarders, you have to
fix a quantity—the stockg should nop ex-
ceed that quantity—and see that if any
hoarding is done, it shoulg be confiscated
and the persong should be prosecuted.
Then only will be things improve. Other-
wisz, they will not improve.

Manmohan  Singhji, you say that the:
Pprice rise is because of seaosnal factors.
T must say that this is ome of the besr
statements given by the Government on
a Calling-Attention notice. giving the
facts and fignres without hiding anything.
The action plan we wanted even in this
's'lat.:»mem on the Calling-Attention notice
so that we could have given more sng-
gesions to Improve upon that. Ay far as
the seasonal aspect s concerned, you
‘nave rightly said that it shounld happen in
the third quartes Tn October. November
and Decemher the prices should come
down compared to those in the earlier
two quarters. Yes, it i* a g0od thing. But
what is it in practice® When Mr. V. P.
Singh was the Prime Minister, you will
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be surprised to know the fact which I am
bringing before this House, that was the
only year in which the prices had gone
up in the monthy of October, November
and December as compared with those in
September, August and July. I am giving
figures. As regards The rise in the prices,
it_is written in the reply here. In septem_
ber 1990, the wholesale index was 180,
in October it was 183, in November it
was 185 and in December it was 186.
‘That is why because of the experience he
must have had in that  Ministry, Mr.
Gurupadaswamy knew it that that was
not correct. That is why he wanted that
he should not be in the fool’s paradise.
But I must say this is a normal pheno-
menon. The foodgrains are coming in
the market in this season and the prices
.should fall. But in spite of the bumper
.crops also, the prices had not fallen. So,
if you have any kind of thinking of nor-
mal economic law, I may point out that
1 have lost faitp in the economic laws.
- That is why I feel we have to take some
kind of action. T do feel it is possible to
resort to some voluntary action. We should
fix the margin of profit. I don’t want to
fix the prices, but the margin of
profit of some  essential  commodi-
ties both at the wholesale Ievel and at the
retail level. Then we have to monitor
- that these items are sold within that mar-
gin of profit. Let the businessmen live
and let the consumers also live. Though
‘it is difficult to implement it, but if vou
- talk with the trade associations ap thel
wholesale level and the retail level a5 to
what should be the margin of profit on
edible oil, foodgrains, sugar and other
items of mass g@onsumption, you may
arrive ar a way out. This is what we
-had done in  Maharashtra when T was'
- handling that department. To some ex-
- tent we were able to do it. T don’t know
whether it can be dome at the allIndia
level or not. If some kind of voluntary
mechanisym is evolved to ensure that mar-
. gin of profit is charged, then only prices
- will come down. Otherwise they cannot
- come down. T don’t want to go further on

- this aspect, but a< regards the money

|
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supply and other arguments, 1 may say
the people are not going to listen to these
arguments. They want prices snould
come down. When I go (O the market, 1
ffind vegetable have become a luxury for
the people even up to the middle class.
As least keep the prices of Arhar dal and
Roti at a reasonable level and he will be
satisfied. So, please see that items of
masg consumption at least foodgrains and
dal, are kept under constant review and
check. Then only yoy can eax_ the situa-
tion. Otherwise people will curse us, you
and the Government. Please don’t allow
that to happen.

SHRI GURUDAS DAS GUPTA:
Echoing the sentiment of the hon. Mem-
ber that the record of Mr. V. P. Singa
will not be broken by the Government
led by Mr. P. V. Narasimha Rao, T feel
the Minister in charge of enforcement of
law and order should be called wpon to
kindly make an intervention anq inform
the House as to what is his perception.
Does he consider profiteering and black-
marketeering a problem? if so, what
action will the Home Minister take (o
curb that? I wish the leader of the House
makes an intervention on this important
discussion on price tise in the country.

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): I think the hon.
Member knows very well that these are
the things which ought to havc been done
by the State Governments themselves.
The Home Ministry at the Centre cannot
do anything. It is very true. The hon.
Member has complemented West Bengal,
but at the same time has pointed ou; the
loopholes in the working of the Govern-
ments elsewhere. Therefore, what will
be the advisg of the Central Government
to the State Governments. (Inferruptions)
This is how he is passing on the buck.

SHRIMATI BIIOYA CHAKRAVAR-
TY: Mr. Vice-Chairman, Sir, T agree with
the hon. Members on this side who have
expressed their opinion that unrealistic
policies pursued by the Govermment and
the insincere implementation of the poli-
cies have given "a blow to the common
people of thic country. What we have
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seen is tha; the annual rate of inflation
in terms of the wholesale prices index in
1990-91 at 12.1 per cent ig higher than
the rate of inflation at 9 per cen; in
1990-91. The remarkable fact is that
inflation does not hif every sector equally.
The prices of indusirial goods have in-
creased at a lower pace than those of the
essential commodities. The tragedy is
that even after the Seventy Five Year
Plan, we have seen , big gap between
demand and supply and the gap is widen-
ing day by day and hour by hour in our
country. Dwindling state of domestic
production too adversely affected the
balance of payments position. This caused
the galloping rise in the prices of essen-
tial commodities. It hag hit the common
people very hard. Now, the common
people do not have sufficient money to
buy even a morsel of food. Taking ad-
vantage of the situation under one pre-
text or the other, the unscrupulous traderg
are hparding the essential commodities.
They have increased the price of every
esscntial commodity. Tt is true that the
Government have admitted their failure
to control the price line. The party in
power has promised in their manifesto
that they would control the prices of
essential commodities within 100 days but
they could not succeed in doing so. But
what they achieved is simply to help in
the steep price rise in every essential com-
modity. It is very harg to accept that
the Gulf crisis or the disturbances in
Assam, Jammu, and Kashmir and Punjab
are the major reasons for the rise in
prices. But there are sg many others
teasons also. The Governmen; view is
like that. But they are following an
ostrich-like policy. The Government have
failed to see what was the real situation.

So far ag North-Eastern States are con-
cerned. the less said the better. So far as
Assam is concerned, within one year there
were fwo successive Army deployments.
Tt has hit the people of the State very
hard. Last year, in the months of nov-
ember and December and in January this
vear the Army was there. Because of
the fear of Army, the agriculturists could
not go to their fields and reap their har-
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vests, Even this year also again the Army

'nas been deployed when the agriculturists
have to work in the fields during the
monsoon season. So if has adversely hit
the economy of not omly Assam but all
the North-Fastern States. So I appeal
to the hon. Home Minister who is pre-
sent here—e is sending the Army though
he promised otherwise—instead of send-
ing bullets and bayonets, he should send
some essetnial commodities so that the
people of Assam can survive.

Last year the production of crops was
very high. But the farmers did not get
remunerative price. It is because of the
faulty procurement policy and faulty dis-
tribution system of the Government. I
also feel that the sudden rise in procure-
ment prices and the support price may
cause Tise in the prices of essemtial com-
modities. Moreover, increase in the petrol
price and the rise in Railway freight rates,
train fares, have contribnted to the steep
rise in the prices of essential commodities.

T do not want to take much time of
the House. What I wang to suggest to
the Government is that:

1. Government should follow down-
to-earth policy.

2. Governmengy should stop giving
prio; information to the blackmarkete-
ers and hoarders before raiding their
godowns.

3. Government should deal with un-
scrupulous traders very sternly.

4, The Minister should
public distribution system.

improvel

I think if these suggestions are followed
the Government can control the inflation
and give a fillip to the common people
of the country.

SHRI G. SWAMINATHAN (Tamil
Nadu): Mr. Vice-Chairman, Sir, the
speaker who spoke before me Shri Jagesh
Desai. had been saying that frequent
raids, serious raids, had to be conducted
against hoarders and blackmarketeers. 1
fully concur with his view. Traders de-
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finitely make money and they have a lar€¢

margin. But as has been said by the
Home Minister, this is what the State
Government is expected to do, Omne

more point should also not be forgotten.

We have been conducting raids for a
long number of years. Before coming
to Parliament, I was a Jegislator for
nearly 20 years in Tamil Nadu. In the
last 20 to 25 years, every year, whenever
price go up, there had been a strong plea
from hon. Members that traders and pro-
fiteers are  making a lot of money and
rards had to he conducted. Ji has become
a ritual to be performed every year., We
conduct raids and say that we have
caught so many people and the Essential
Commodities Act has also been made
strict and stringent. Yet by conducting
raids, we are not able to  reduce the
prices. It may have an ameliorative ac-
tion whenever there is price increase.

Price rise Is something like fever. Fever
is not in itself a disease. There is some
infection elsewhere. Maybe due to the

‘wrong policies that we have pursved, the
fever of price rise in there. What we
are doing by way of raids on traders is as
if we are giving paracetamol. You give
paracetamol every four hours, Most
prohably the fever will come down. Seeing
that the fever has come down, if vou
stop paracetamol, again there will be
fever, The point is, why do traders and
merchants hoard? It is because of infla-
tion. When there is inflation the traders
is able to make money by hoarding. Na-
turally he preferg to do so. God has given;
everybody the “instinct of seif-preservation.
Everyone has to live These people tryto
take adyantage of the inflation and by
hoarding commodities, try (0 make money
out of if. You imagine a situation when
there is de-inflation, when  tomorrow
India is going to have a situation where the
inflation has become minus. In one coun-
try, Saudi Arabia, 1 found it was minus
inflation. Suppose you are gble to create
‘that condition in India, Let us hope that
the hon. Finance Minister will be able to
bring about that during his tenure. What
will happen to prices then? The trader is
not going to make any money. Defini-
‘tely he will not stock or hoard. He will
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try to sell away as quickly as possible. My
point is, inflation causes hoarding and
hoarding causes again this kind of price
rise. Ultimately, the whole system has
got something wrong. Some infections is
there. This is what T want to point out.
That does not mean that T do not want
these raids to go on. Raids have to go
on. But that is not the soluticn by itself.
It can only be a palliative.

The main point I am dwelling on is
that nobody is to blame for the increase
in prises and inflation except the Govern-
ment. Some people say it happened over a
period of four years or five years or six
years. Somebody says last year, when V. P.
Singh Government was thers, there had
been inflation. If yoy really take into
account the rupee value, from 1964 up-
till today, it has come dowa to 9.4 paise.
What does that mean? It has not started
suddenly in V. P. Singh’s regime. It has
been happening over 20 to 25 years, When
we started planning, inflation also started,
During the First Five-Year Plan, thers was
not much of inflation. Subsequently from
the Second Planning Period onwards, it
has started and it has been moving up,
Ultimately we have come to this stage.
The hon. Minister himself has said that
deficit financing has been adopted by the
Government for a long period of time.
From the Opposition, we have been saying
that deficit financing is not good.  But
the Government has becn saying that de-
ficit finascing to a certain Itvel is stimu-
lant for growth. That is what they have
been saying. About 10 or 15 vyears ago,
we had = been .discussing  about deficit
financing in Tamil Nadu. The Govern-
ment ifself came up with the view that de-
ficit financing is necessary or the deve-
lopment of economy. By deficit financing,
money supply is increased. Everybody
knows money supply is more than the
GDP now. When M-3 and the net Re-
serve Bank credit go on increasing and
tht GDP level is low, naturally, what is
between the GDP and the met credit wvill
be the inflation. That is what is happening
in this country and I do not wan; to dilzte
upon it because the hon. Finance Minis-
ter and every Member here knowg about
that. T squarely say the price rise is due
to wrong fiscal policies adopted by the
Government over a period of years. One
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more thing 1 may like to say is taat the
model of planning and budgeting that we
have been  adopting over a period of
vearg is also the reason. Recently, I read
a report from USSR, wherein they have
said: *“The Plan model that the USSR
have been following, has been the reason
for the collapse of the USSR economy.
Thereafter, “IZUESTIA” reported that the
collapse of the Indian economy is also
because India followed the Russian model.
1 did not get the cutting because it will
take a long time to read the press clip-
pings. The planning function—now we
have been doing in the counfry—is just
contrary to what we plan in our own
household. In our houschold, we will
plan according to the money that we
have. In our National planning we have
been planning on the basis of our needs
and wants. India is a poor country and it
needs so much of road, electricity, hospi-
taly and so on. On the basis of the
needs, we calculate the total planning and
then we try to find out as to how to get
the resources. I don’t haye the figures
with me. About 20 years ago, the total
Budger of the Government of India was
somewhere abou; Rs. 3150 crores. Now,
it has gone up to Rs. 50,000 crores or
Rs. 60,000 crores. 1 found that there is
nearly 100 per cent increase every year
on the total expenditure of the Govern-
ment and naturally, revenue has not come
up to that extent because we go on
spending in excess of the money we have
with ws. Taere are more and more de-
mands In a4 democracy. People want
r@ads. they want hospitals. Ultimately,
the Government is forced by the Members
of Parliament, by the legislators and by
evervbody who say ‘“yvoy give me this
thing, vop give me that thing” as if the
Finance Minister has got money for every-
thing. Tt is the old story of a King who
wante] each of his subjects to come to
his palace with a pail of milk and pour
the same in a vessel and than when
they go away to take back pail of milk
with them. FEveryone thought that his
neighbour will bring a pail of milk with
him and for his part brought only water
and poured the same in the vessel and
thereafter everyome took away only water
and there was no milk available, Sir,
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everyone thinks like this in our country
and is expecting much from the Govern-
ment. They want everything from the
Government. It is because of the concept
of welfarism that we have brought in. “I
want more schools, I want mid-day meals,
1 want health care and I want this
and that thing” and ultimately the whole
finance has crumbled. 1 personally feel
that the planning hag to be completely
remodelled. 1 have already referred to
it in this House. ) I do not know why vou
should have planning at all.  Suppose,
I advocate a plan holiday, people may
say, you don’t want to have planning.
There are many countries which do not
have this kind of fiscal, total centralised
planning. Even today, I read a speech
made by the Chief Minister of Orissa.
Even though I do not concur fully with
him, there is sense in what be says. He
says, “because of the central planning,
the whole econcmy has collapsed. Plan-
ning has become a burden.” Ultimately,
the planning itself has to be revamped
you should have a sort of an indicative
planning and financial planning and not
tnis kind of physical planning. Sir, for
want of time, I would only say a few
more things. The productivity of the
country has to increased., Unless the pro-
ductivity is increased, no country will
be able to become rich. TUltimately, we
have been saying even capital formation
is wrong. We have been saying profit
making is wreng. - That is the very con-
cept and we have heard about it in this
verv august House.. If sombody makes
profit. we say, he is a profiteer. If
somebody has saved and accumulated
capital, we say he is a capitalist. We
say these two words are bad words, In
any country which has advanced, the
people have earnmed, they have saved and
have created a capital. Naturally,
capital can be created only after making
a profit. Without a gprofit, any com-
pany, any system or any person, cannot
go up in life. Tn a public sector in-
dustry, the word profit . was such a wrong
word that we have been using surplus
in its place. We mever wanted to sav
public sector industry should make a
profit. We have only been saying that
tne public sector industry should make
a surplus. A very highly placed persom,
a bureaucrat, who was formerly even the
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Chief Secretary of the Tamil Nadu Go-
vernment, was managing a public sector
industry. 1 have been talking with him
and have been asking him, how is the
profit calculated. He said, “Mr. Swami-
nathan, don’t talk about profit. It is a
wrong word”. I said, what should I
called it? He said, “if at all, you want
to talk say it as surplus®. The public
sector industry is omly there to create
some sort of an industrial atmosphere
or infrastructure and not to make a
profit. It should not make a loss. This
is a negative concept. With these kinds
of mnegative concepts we have been run-
ning, never creating higher GDP and
then productivity has not been increasing
at various levels. About workers, I do
not want to say much. At all levels,
the improvement has to be made. What
has  happened recently? T read about
USSR. T read about their economy. Sir,
give me two or three minutes and I will
ffinish. He said, in USSR in an industry
there are 3,500 people. The same kind
of company was being managed in West
Germany by 2,500 people. Recently,
a friend of mine who is a mem-
ber of wmy party had been to Germany.
As a Minister he went to West Germanyv
and in a tour he went to East Germany.
At that time there was the Berlin Wall.
Now there is no Berlin Wall. He says,
now when vou go from West Berlin to
EBast Berlin, you find West Berlin is like
an oasis and Fast Berlin like a desert.
This is siow the whole thing crumbles.
This is ‘what has happened. In every
place i* is happeming. Viewing the
whole thing in a different perspective is
Very mnectssary.

Regarding recommendations T would
like to say that when productivity has
to grov up, incentive has to be given.
Unles: you give incentive, nobody will
work. Nobody will work for the coun-
try. Suppose you say you work for
the country. God has given this instinct
to a humar being that he works for
himself and for his family. Unless that
incentive ic given to him and you work
for the country, you work for the mna-
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tior you work for this, you work for
the comimunity-—ultimately nothing trans-
pire. So to produce goods you should
give a proper incentive, especially  tor
those who are producing essential com-
modities. If incentive is not given, we
will not produce essential commodities.
If T manufacture a scent, it is not an
essential commodity. Then I can say T
can sell it at any level. Suppose I pro-
duce paddy or medicine, then tomorrow
you will say fix up my level. This is
what Shri Jagesh Desai said. “For essen-
tial commodities you give the minimum
price”. If you give the minimum price
for an essential commodity and you
‘allow the other man to go free to sell at
any price which he wants, unless it is a
non-essential commodity, then ultimately
how' does the mind work? The mind
works in this way. If I am a manufac-
turer, I will try to produce a2 non-essen-
tial commodity for the market and not an
essential commodity because I am not-
getting a profit. Ultimately there should
be some parity. Now the parity cannot
come. If you raise the prices or if you
fix up the prices and then ask him to
sell even according to the market, the
consumers will resist. The consumer
wants more at less price. So you should
try to create a parity between a consumer
and a producer. I am coming from
Thanjavur district. There the people
have been producing paddy for the last
30 years. They are paddy producers
producing cighty to 90 per cent essential
commodities. There is hundred per cent
levy on paddy. If you go to Thanjavur
district — I have seen Thanjavur district
—you will not find any change. Some-
body from the Central Government
came there. He said, “Swaminathan,
Thanjavur district has changed in the
last three decades”. He was a Central

Government Secretary. Then I asked
him, “Sir, what do youn mean by
change ?” He said, *“Old buildings have

become older. That is the change T have.
found in Thanjavur district.”” Thanjavur
district produces  essential commodity
and the Government gives only the levy
price and does not allow them to sell it
at market prices. Then naturally we
are unable to improve their position as
there is no parity in the coumtry bet-
ween the agricultural produce and other
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manufactured items. It is so bad that
kheir producers are becoming poorer
_and poofer every day. Ultimately if we
want to have proper working conditions.
people have to create productivity. You

give the producer proper incentives;
otherwise, this kind of an ostrich-like
policy will never work.

Now I am coming to company taxa-
tion. Under this kind of companv
taxation. what is happening is that no-
body is able to save. I am not talking
of very large companies. I am talking
of moderate companies, small companies.
Even small companies, medium com-
panies, large companies, evervbody has
got the same kind of taxation. At least
for small companies you should give a
different slab of taxation. Suppose some-
body makes Rs. 5 lakhs, somebodyv
makes Rs. 10 lakhs, he is also treated
tike somebodv who makes Rs. 10 crores.
The slab is the same for each and every-
body. VUltimately, you are not having
enough to plough back into the com-
penies. You have to ge for loans from
the banks and the banks are nowadays
not charging 14.5 per cent or 15.5 per cent.
"Today they are allowed to charge 19 or 20
per cent. Yoy will find very shortly many
more -of the small-scale industries going
sick. T am afraid the same thing would
happen here as in the case of West Ger-
many and East Germany then competi-
tiveness has to be brought in. If you
bring in competitiveness wher the man
is already not able to compete and you
are also not allowing him to plongh back
whatever profits he earns in the companv,
he will be in trouble.

As regards the income-tax exemption
limit. the middle clas; people demanded
raising the limit. hut you have not raised
it. ‘This lim‘t of Rs. 22,000 has np mean-
ing over a period of years. With 13.4 per
cent inflation and with the addition of one
per cent every vear if vou calculate the
inflation rate for the last two or three
years, it comes to an enhanced amount,
‘that is Rs. 30,000. For purchasing the
same goods the middle class has to spend
so much more. Sir, you have to give some
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kind of advantage to these pcople, other-
wise under the present price siutation they
will get into gref.

Finally, Sir, I would like to sound one
more idea which is a strange idea. In
India, Sir, we have been talking about
alleviation of poverty. We never say
that you create richness, you create wealth
because saying “create wealth” is wrong  ac-
cording to our policy. When I go im
cycle and when I see a hurdle there, sup-
pose I should not go on and dash with the
hurdle or something there, it is naturally
because of the negative idea or positive
idea that works in the mind. The sub-
conscious mind of the human being is
where the idea works. Iy you have a
positive idea that positive idea will work;
if you have a negative idea then that
negative idea will work. What we are
talking over a period of time ig alleviation
of poverty. Why can’t we say poor people
should become middle class people,
middle class people should become rich
people and rtich people should become
wealthy people? We don't have a positive
mind. We have always been saying “to re-
move poverty”, “to reduce poverty” and
“garibi hatao”. This is the kind of slogan
that we have been using. Ultimately,
what we want to avoid we have been get-
ting. This Xind of financial policy is
essential. Sir, I am very happy you have
given a Budget and youn have talked with
appeal. It has not been talked in the
Parliament for 2 long time because of fear
of criticism. Most probably the world
situation is such that it is very conducive
to vou to talk and, T hope, even though
vou may not be able to reduce the prices
very sharply as yop anticipate, with these
crops coming you may be able to reduce
it little; but a masgic cannot be done. T
feel it will take a longer time for you to
do that bat in  the meanwhile people
should have patience and vou should see
to it that the lower down people do not
suffer because of the price rise. Thig is
all what T want to say. Thank you.

Wt o gxtw  oYam (ST
93W) : AT ITENTEnE wEvew,
#gms FT AWML AR Amarfedi 92
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SHRT SUBRAMANIAN SWAMY
(Uttar Pradesh): Sir, at this fag end T will
not take mugh time. Both Manmohan

Singh and I have been Professors of Eco-
nomics. So we know what is what...

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): I am no match
for you.

SHRI SUBRAMANTAN SWAMY. But
there are matters of general public interest
which have to be focussed on this question
of price rise. There is just absolutely no
doubt that there has been a gallop in the
prices and the first thing I would like to
amy is that there are two principal reasons
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for this price rise and I hope Prof. Mas
mohan Singh will acknowledge if rathes
than try to evade it. The first is the pres
mature devaluation of the rupee. 1
certainly agree with hiy that the tupes
is overvalued,. .

SHRI JAGESH DESAI: That was

overdue.

SHRI SHABBIR AHMAD SALARIA:
When you become the Finance Minister
you do it even faster than he did it...

SHRI A. G. KULKARNI (Mahara
shtra): He was a Finance Minister.

SHRI SUBRAMANTAN SWAMY: But
at the State level. I think I can have an
opinion different from theirs, if you per-
mit.. .

SHRI SHABBIR AHMAD SATARIA:
You are entitled to it.

SHRI SUBRAMANIAN SWAMY. As
I said, it is my view and it has been for
some time, and as Commerce Minister I
also made it public that the rupee was
overvalued, that it should be somewhere
around Rs. 32 to a dollar. But before
you can get advantages from the devalua-
tion, the country has to gear itself up for
developing export surplus, an infrastrue-
ture capability to deliver that export sur-
plus to your ports, a marketing ability
abroad to sell it; otherwise. the devaluation
would only mean that the cost of imports
will go up and if the cost of imports goes
up, not only your internal cost-push infla-
tion takes place, as has happened now, but
even (he exports which are dependent on
imports to a large extent, they too would
go up in cost and the effect of the deva-
luation would be negatived. Furthermore.
with the aholition of the CCS that took
place simultaneously, the true benefits that
the exporters were to get anyway from
that devaluation did not come through.
As a consequence, the devaluation that
took place only led to the increase in the
cost of imports of vital imports which we
have been importimg from abroad and
using in industrial production. So, that
i3, in my opinion, ong reason. I am mof
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agzinst devaluation per se. 1 would say
that if it had come after the package that
he subsequently came out with, and iy had
been worked out and the exports surplus
regimes had been worked out, and then
the devaluation came, the country would
have been greatly benefited. T think, he
put the cart before the horse and...
(Interruptions).

SHRI  DINESHBHAI TRIVEDI
(Gujarat): Perhaps, devaluation ig again
coming.

SHRI SUBRAMANTIAN SWAMY: No,
it is not coming.. .

SHR1 DINESHBHAI TRIVEDI. You
are also giving assurances on behalf of
the Government.

SHRI SUBRAMANIAN SWAMY: I
am not assuring. L konw...

SHRI V. NARAYANASAMY: The
package is in the pipeline.

SHRI SUBRAMANIAN SWAMY- Wha,
package is in the pipeline?

SHRI V. NARAYANASAMY: The
package for improving the economy.

SHRI SUBRAMANIAN SWAMY: The
pipelines should come first and then the
devaluation,

Anyway, I would like the Finance
Minster’s opinion both as a Finance Minis-
ter and true to his profession as a Profes-
sor of Sconomics whether he has indeed
.estimated the impact of devaluation on the
cost push inflation in the country, That
is point number one. Point
number two is, Sir, I think, he
should not get himself trapped by the
International Monetary Fund and the
World Bank on this question of fiscal defi-
cit. Sir, T think, the taxes that he impos-
ed in the Budget these could have beep
avoided and the deficit could have been
allowed to grow to that extent. In my
opinion, the inflationary impact of indirent
taxes is mmich more than the inflationary
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impacy of a comparable deficit in the
Budget. And, taerefore, then have, in my
oponion, been a sort of rail roaded intor
this concept of 6% ped cent GDP—fiscal
deficit ratio. There is nothing sacrosanct
about this number. I do not know from
where this pumber has come about. Ex-
cept for the World Bank, no economic
text book or research paper or a body of
economists who are truly professional have
given any sanctity to this number of 6%
per cent. Therefore, 'ne should not feel
any pressure to reduce the fiscal deficit to
6% per cent. In fact, he should try to
avoid at this point of time indirect taxes.
And even if necessary he may accom-
modate subsidies. Subsidies ultimately
have o go. But there are ways to do it.
I mean, you can give an overdose of
medicine. You can do in stages. But 1
am not going into that point. I am omly
saying that the indirect taxes that e has
put across the board on consumer goods
and essential items, that is also responsible
in this country for the galloning inflatio
that we are seeing, and I would like there
fore the Finance Minister's reactiong I«
these two points. Thank you, Sir.

SHRT MANMOHAN SINGH: Sir,
2m greateful to all fhe hon. Members whe
hnve taken part in this debate. T shar
the concern of the House about the pric
situation, T also agree with them that al
possible efforts have to be made to arres
the rise in prices. I wish to assure all th
hon. Membsrs that the Government take
very seriously the task of bringing infla
tion under control. We have taken som
measures. If these measure do not viel
desired results, we will also explore othe
possible mechanisms, remedies. We wi
give serious thought to all the suggestion
that have been made on the floor of thi
House.

SHRI GURUDAS DAS GUPTA; Wh:
are the other... (Inferruptions) .

THE VICE-CHAIRMAN (SHRI M, /
RABY). Pleased permit the Minister.

SHRT MANMOHAN SINGH: On
thing that T want to say is this that T a
not in the business of apportioning blar
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today. lhere is mo doubt that there has
iextbooks have been written, the way
textbooks have befn written, the way
siudents have been tauglat; that becomes a
iolkiore—that this country can become
rich by deficit financing, that the conse-
quences of deficit financing on the balance
of payments can be controlled by putting
controls on imports that domestic prices can
re controlled by putting a large number of
controls, administratively, by fixing prices
widividually. 1 respectfully subimnit to this
House thag this ling of thinking 'nas ex-
hausted its potential in terms of delivering
the goods. Over a period of time, the
control mechanism has become so ¢ompli-
cated that it is proving very difficult to
administer these controls efficiently. When
India’s economy was relatively small, parti-
cularly when tne industrial economy was
very small, it was easy to allocate licences
among various users on the basis of prio-
rity and non-priority. But India’s indus-
trial economy has now grown enormously.
What was possible forty ycars ago is not
possible to do today. And if you try to
do the same thing in the same old way as
you did forty years ago, then the whole
administrative systern will crumble as it is
c-umbling. Wipy the massive amount of
corruption that iy going to be talked about
in our public life—people 'nave talked
about the inefficiency of our administrative
system—these inefficiencies will multiply.
I+ thig is the only route we adopt to solve
the problems of production or problems
of poverty alleviation or controlling pro-
blems of prices, I think this country is
truly at the crossroads.

SHRI GURUDAS DAS GUPTA (West
Bengal): He speaks of control because
there has been corruption. This state-
ment of his will be taken as an encourage-
ment by the hoarders. How...(Interrup-
tions) .

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Let the Minister...

SHR1 GURUDAS DAS GUPTA: The
Minister happeng to be new in the country.

SHRI MANMOHAN SINGH: I do want
1o say that we have 5 positive approach tn
deal with the problems of this country. I
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think that several hon. Ministers have said
here that in the final analysis the standard
of living is a matter of high productivity.
I think we have to recognize in this coun-
try, as other countries have Tecognized,
that there are no shortcuts to it. This
counrty cannot remove poverly, this coun-
try cannot become rich merely by spend-
ing its way intp prosperity. The Ttoot
cause of our problems has been persistemt
low productivity of investmen; in the
puviic sector as well as in the private sec-
‘or. Whether yoy like it or not, the fact
is that until 1980 India was getting a large
inflow of foreign aid at a very nomina! or
ay almost ng rate of imterest. ¥ think ovep
a billion dollars we were getting grom TDA
at zero rate of interest. repayable over a
period of fifty years with ten years’ grace
perod. When that low cost money was
coming, all the rtesults of inefficient func-
lioning of our economy were not coming
to the surface, Now, witp 1980’5 that
era, | think, began to go into the back-
ground. Tndia’s shara of IDA assistanc
has been drastically cut. In that place
we had to borrow on hard, commercial
terms. And if you borrow on hard com-
mercial terms, if the rate of interest is,
let us say, 10 per cent, now 72 X 10,
the whole thing multiplies in 7 years. If
yoy borroy on commercial terms and if
yoir productivity and your investment is
as low as in this country, vou are bound
to go into a debt trap, bolh
domestically and internaionally.
That is; T think, the moral of
the story. If we want fo deal
with Tndia’s economic malady, whether it
is price, whether it is production, then I
think, we have ty improve the underlying
productivity of our economy and that it
whar the economic backage that our Gov-
crnment has unfolded seeks to achieve.

4 P.M,

I am not going to promise you that
prices can be comtrolled overnight. But
if we follow a consistant path, I am con-
fident tha; the rate of inflation will be
ereatlv moderate. If we pursue fiscal
policies of the type that T have outlined.
If we pursue monetary policies which are
fairly tight today, vou will see In the
coming months a reversal of inflationary
expectations,
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My estecmed friend Shri Surbamanian
Swamy has referred to the fiscal deficits,
that we are excessively pre-occupied with
the fiscal deficits. He is far more learned
In Economics than me. I have forgotten,
most of my economics. Therefore, I
would not cross swords with him. Bug I
may remind him that 6.5 per cent as a
fiscal deficit target ig something which our
Sovernment inherited from the Govern-
ment of which he was a distinguished
Member. This was a commitment which
the previous Government made to the
Parliament as well as to the International
Monetary  Fund, Therefore, I think at
thig stage it is not possible for us to
"enege on that commitment. I am convinc-
cd personally that it is good for this
country to get away from this path of pil-
ing up excessive internal deficit and exces-
sive external deficit. For the first time
in India’y history we have produced a
Budget whicp places the size of Central
borrowing at a level lower than the past.
If we persist on that path during the next
10 years, I think we would begin a new
“hapter in the fiscal management. In the
short-term v, are operating under certain
handicaps. Inflationary  pressures are
building up not today but over a period
of time. But in the past we had an out-
let, we could always import things. The
country does not produce adequate gquan-
tity of vegetable oil. It does not produce
adequate quantity of pulses. In fact tha
per-capita production of oil-seeds and
pulses in India has been going down. So,
this country has got used, over the last
decade, to importing almost a milfion
tonnes of vegetable oily from abroad. Un-
fortunately, that option is not open to
this Government because of the situation
that we have inherited; we have almost no
foreien exchange to import vegetable oils,
we have no foreign exchange to import
essential commodities like even fertilizers.
We have to find a solution to problem of
inflation with one hand tied to the back.
It is in this background that I would like
the House to appreciate the difficultics
that we do face. If we don’t have un-

limited amount of foreign exchasge then
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obviously we have to rely on fiscal
mechanism as well as monetary mecha-
These two mechanisms are in place and
I do believe that they would lead to a
Teversal of inflationary expectations giver
the crop prospects, good as they are.

Dr. Subramanian Swamy and several
other Memberg referred o the effects ©
devaluation. I wish I were in a position
that T could have planned for devaluation
in the way Dr. Subramanian Swamy said
I should have dome, But we came intc
office, I faced a situation when there was
a very heavy run on the rupee. In fha
first four months of the current fiscal year
from April to July the country had lost
one hillion dollars of non-resident deposits.
We simply did not have these manoeuv-
rabilty to face that situation. There was
@ grave crisis of confidence all over the
world as well as the Indian exporters
and importers believed that the Tupee
could not be sustained on that valua,
that reckless speculation was taking
place. It was in thig background that
I did, I think, take a change to reverse
these expectations through a change in
the exchange rate and I think we may
not have brought about any increase i
exports—and I don’t expect that exports
can increase in the short term; that was
not expected even—but I think w
did succeed in reversing those types of
expectations, that this massive haemor-
thage of large-scale capital flight from
this country has nearly come to an end
and that is how we have bought time.
Now we have bought time to deal with
the underlying causes of India’s fiscal
crisis, underlying causes of India’s bal-
ance of payment crisis, and, therefore,
I do submit that in this situation in
which we were placed, it is certainly
true that devaluation may have streng-
thened the cost-push element in some
segments of omt economy; but whea
you look at the prices of vegetahle:
rising, prices of potatoes rising. I don't
think anybody can say that the price
of potatoes is rising, because there has
been a devaluation. Now thre are more
basic factors, I think, to the overal...
(Inferruptions) '
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SHRI GURUDAS DAS GUPTA:
What is the reason for increase in
price of potatoes if therc is no element
of speculation or hoarding in the coum-
try? He is beating about the bush.

SHRI MANMOHAN SINGH: There are
inflationary expectations which have been
building up and, therefore, in those
inflationary expectations, an element of
speculation and an element of hoarding
do take place. It is the duty of this
Government to come down heavily on
hoarders, and I can assure the hon.
Members that as far as the Central
Government is concerned, it recognises
that in a regime of shortages, it is
essential that traders and hoarders should
not be allowed to take advantage of
those shortages to make excessive pro-
fits.

Now, from the very day that our
Government camc to power, I have my-
self been in touch with all the  Chief
Ministers, and the hon. Minister of
Civil Supplies has been in touch and 1
think, as the hon. Homc Minister said,
this is not an area in which Central
Government by themselves can achieve
results. A great deal depends upon the
co-operation of the State Governments
and T do hope that all State Govern-
ments would be alert to the mneeds of
the situation. I am not denying that in a
situation like this, where there are
shortages of essential  commeodities,
where cornering of scarce commeodities
is taking place, it is obligatory on the
part of the administration, both at the
Centre and in the States, to ensure that
anti-social elements are not allowed to
take advantage of the scarcities. Our
government recognises the great impor-
tance of anti-hoarding drive and streng-
thening the mechanism to see that hoar-
ding «does not become a growing me-
nace in the months to come.

PROF. SOURENDRA BHATTA-
CHARIJEE: On a point of clarification.
The Minister has said, echoing the
Home Minister, that for the control of
prices, taking action against hoarding
and black-marketing, is essentially with-
in the purview - of the State Govern-
ruents, Now, considering the mnature of
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the economy, the hold exercised by the
Union Government over it, and consi-
dering that in spite of our general fac-
ade of federalism, there are largely
cenralised rules, what specific role the
State Government and the Union Gov-
ernment may play through the commut-
tee set up, and otherwise also?

SHRI GURUDAS DAS GUPTA:
,-vernment consider calling &
meeting  very urgently either of  the
Chief Minister of the States along with
the Central Government, or any other
Minister deputed by him, 1o discuss the
general strategy for States and the Cen-
tre to come hard on hoarders and to
ensure that bottlenecks in supply are
not taken advantage of?

THE VICE-CHAIRMAN (SHRI M.
A. BABY): If the Minister yields to
you, you can speak.

SHRIMA]I RENUKA CHOWDHURY
(Andhra Pradesh): Sir, in sympathy for
talking
about, I, as a housewife, am concerned
about the other end because I am at
end. With the prices of
vegetables being expensive, I can bare-

the economics that you are

the receiving

ly afford to feed my family. I know,
for sure, that the farmers have not been
benefited. They are producing, but they
supply at the same rate as earlier. It
is" the middleman who 1is benefited the
most. It is a wounderful suggestion that
the Central Government and the State Go-
arnments should sit together and‘decide the
issue. Did you oconsider involving the
common man? Will you consider using
television as the medium with Specific
parametres where a citizen would be
made known that this is where he can
2o and report, this is where he can
debate, and this is where a housewife
can g0 and demand? Would you consi-
der having a column in the newspaper
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which would give the specific prices ou
that day, like what we do in Amndhra
Pradesh? We have a rough price list
so that we know that we are not being
taken too much for a ride. If you do
this, it becomes the people’s move-
ment. You are using the TV to justify
inflation; you are trying to explain to
the people to bear with us, So, in the
light of this, for the benefit of my sis-
ters who are struggling with the budgel
‘because our husbands have not got increas-
ed salaries, and in view of the fact that
the prices have gone up—I don’t think
that Parliament is going to increase our
salaries either-—some concrete  move
which is tangible has to be put
into effec immediately. At this
moment, I also humbly submit that ris-
ing crime rate is totally in proportion to
the rising prices and the shortage of
The educated
We have
armed them with a weapon against the

essential  commoditics

youth is no longer ui asset.
system. It is mot the means to gain
their ends.

SHRI JAGESH DESAI: 1 am very
happy with what you said that we can-
not allow excessive profits to be gamer-
ed by the businessmen because of the
scarcity. But how are you going to
define excessive profits? I am at a loss
to understand this. Without defining
what is excessive profits, how cap you
take action?

SHRI DINESHBHAI TRIVEDI: 1
will be very brief on two points. Wc
are talking about the hoarders and
black-mirketeers. Added to that is the
tax evz lers. I personally feel that those
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who pay 100 per cent and more of
taxes are cheated. 1 have been honest
enough to pay my taxes. Now, those
persong who have not paid taxes, you
have really rewarded them by firstly de-
valuing the rupee. They send the mo-
rey abroad, then they get foreign ex-
change and they get more rupees. 1
hope you will be more strict and do
somsthing for the common man, whom
Renukaji was talking about, who are
homest in paying taxes, I too feel cheated-
The second point is that when we are talk-
ing about the foreign exchange crunch,
I do not wunderstand what is the
idea of permitting Foreign Travel Scheme
(FTS). I do not understand why we are
permitting FTS money when we are really
sending our gold out. We are devaluirg
the rupce. But at the same time we are
permitting pecple to go abroad with $500.
We have been talking about the BCCI-
There have been cases of Forged Passport
rightly or wrongly reported where FTS
mongy was taken cn such Passports people
by tickets for the neighbouring country
and utilise the foreign exchange. There
are so many such cases. [ strongly feel
that the Government sohuld do something
to check this.

THE VICE-CHAIRMAN (SHRI M. A,
BABY): I request the Minister not to
vield to any more Members and not to
vield to inflation also.

SHRT MANMOHAN SINGH: The
Member, Shri Gurudas Das Gupta men-
tioned whether 1 would comsider calling a
couference of Chief Ministers. Well, I
certainly have no hesitation. But this is a
sithject which is dealt with by my collea-
gue, the hon, Minister of Civil Supplies.
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1 will certainly pass on tihs suggestion for
his consideratidm.

Renukaji mentioned the need to creale
public opinion. In fact, that was the
point on which 1 reaily wanted to end
my speech. Now, in a situation in which
there arc scarcities, and when these scar-
cities canpot be dealt with through the
cities cannot be deah with through the
normal Gavernment mechanisims because
we do not have enough fore'gn exchunge,
becausz the responsibiiity of the society
to ses that pesple do not cormer stocks,
that they do not take undue advantage of
these scarcities to indulge in profiteering.
That is why we need a very strong con-
sumer movement in this country- It has
o become a mass movement .
This is not a task which can
be undertaken by the Central Government
or by the State Governmenis. In eacn
locality, there are traders. but there are
also the consumers. Now, she is very
right that information shoeild be available,
The question is, what is thg reasonable
profit? Hon. Member, Shri Jagesp Desai,
asked: ‘How are you going to fix the
price?” Let me say, Sir, that it is not
possible througp a Central fiat to fix the
price. which would be applicable to...

SHRI JAGESyH DESAI 1 asked about
the margin of profit.

SHRI MANMOHAN SINGH: It is the
responsibility of the State Governments
214 the local authorities. I do hope that
the conference whicy has been talked
about, if it comes about, will discuss,
precsely, these measures.

I would like to end on this note that
inflation, today, presents a major problem
for the country. Our Government is ful-
Iy alive to its responsibilities, I am
confident, despite the doubts that have
been expressed by some sections of fhe
House, that the coming months will see
a definite improvement on this front.
(Interruptions)

SHRI GURUDAS DAS GUPTA: Sir,
the hon. Minister has only lectured on the
philosophy of the new economic line.
This is a speecy, which will boost the
morale of the people who are increasing
prices in the country. The country needs
hard decisions. But (he Minister has
again yielded to the pressures of the new
philosophy. Therefore, as far a4 the
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common people are concerned, there is
nothing new in it and there is no assu-
rance from him. It is absolutely bewilder_
ing, absolutely dissatisfying and absolute-
iy alarming. (Inferruptions)

THE VICE-CHAIRMAN (SHRL M. A.
BABY): We now take up further discus-
sion on the BCCI. (Interruptions)

SiiR1 GURUDAS DAS GUPTA: I
wanted the Minister o inform the House
about the other measures. But he has
not rteplied. Let him say wha; are the
other measures wup his sleeve. Thig is
only a tali talk.

SHRI A. G. KULKARNI: The argu-
ments pui forward have been ably replied
to by the hon. Finance Minister.

SHRI GURUDAS DAS GUPTA: This
person ig not touched by inflation.

“THE VICE-CHAIRMAN (SHRI M. A.
BABY): We take up further discussion on
the BCCL. (Interrnptions)

SHR] SUBRAMANIAN SWAMY: Sir,
time to take up the discussion on the
the timz now is 4.20. This is the right
BCCI. o

SHRI DINESHBHAIL TRIVEDI: Sir,
the Minister ha< not replied to my query.
I take it that he has no answer to my
query. ({nterruptions) .

SHORT DURATION DISCUSSION RE

THE AFAIRS g¥ THE BANK OF.

CREDIT AND COMMERCE ..
INTERNATIONAL (OVERSEAS)
LAMITED-—(Contd)

THE VICE-CHAIRMAN (SHSI M. A.
BABY). We shall now continue witg the
discussion on the BCCI.  Shri Gurupada-
swamy. The time is only 4.18.

SHRIMATI RENUKA CHOWDHURY

SHRI P. UPENDRA (Apdhra Pra-
desh): Let vs observe two  minutes’
silence.

SHRI UPENDRA (Andhra Pradesh):
Let us observe two minutes’ silence.

SHRI M. S. GURUPADASWAMY
(Uttar Pradesh): T am not caught by 4.20.
! am very happy.

SHRI A. G. KULKARN] (Maharash-
tra): 420s are in the Bank. Not here,

AN HON. MEMBER: Not only in thls
Bank but in foreign banks also.



